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CENTRAL ADMINISTRATIVE TRIBUNAL

. GUNAHATI BENCH

- Original Application No. 15 of 200l.

Date of decision : This the 6th day -of .Augist, 2001.

HON'BLE MR. JUSTICE D.N.CHOWDHURY, VICE-CHAIRMAN.

Sri Narendra Kr. Singh

- Son of Late B.K.Singh
Senior Techicians
Passighat, All India Radio,
District- East Siang
Arunachal Pradesh

By Advocate Mr. M.Chanda.

-versus-

Union of India

Through the Secretary to the
Govrnment of India,

Ministry of Information and
Broadcasting,

All India Radio and Doordarshan,
New Delhi.

The Director General,
All India Radio,
New Delhi.

Director General
Doordarshan, Mandi House,
New Delhi. ‘

Chief Engineer (EZ)

Prasar Bahrati & Television

Borad Casting Corporation of India,
Akashvani Bhawan, Eden Garden,
Calcutta. o

Shri Ram Naresh Singh
Engineering Assistant,
Prasar Bharati & Television
Doordarshan Kendra,

Patna "

Shri Abdul Kayum Laskar
Engineering Assistant

Low Power Television Centre
Prasar Bharati & Television
Haflong, Assam.

Shri Binod Kumar Singh
Engineering Assistant,

All India Radio,

Doordarshan Kendra,

Low Power Television Centre,
Laktaisarai, District-Munger,
Q}har.

Advocate Mr. A. Deb Roy, Sr. C.G.S.C.

...Applicant

s ...Respondents

.++.CoOntd.
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This application under section 19 of the
Administrative Tribunals Act, 1985 has arisen . and’ is
directed against the order dated 18.4.2000 by.which junioré
of Fhe applicant have been Superseded in the matter of
promotion from the post of Senior Technician to
Engineering Assistant. The applicant at the relevant tihe
was hoiding “the pbst of Senior Technician to which was
éromoted on 5;3.1990? The name of the applicant was aﬁ
serial no. 11 of the promotion order. The eligibility list
of. Senior 'Technician for promotion to the post of
Engineering Assistant in the Eastérn Zone on the basis of
seniority cum fitness on 10% quéta was published on
ll.ll.l999;‘Iﬂ the said list the name of the applicant was
af serial no.,l10 and the name of the respondent nos. 5,6,
and 7. were at sefial‘néé.‘ll,IZ, and 13. Admittedly 10%
promotion were made from the Senior Technicians to the
grade .of Engineering assistant on the basis of seniority
cum fitness. As ailuded thét the respondent nos. 5,6,7 were
junior to the applicant .superseded him. Hence this
application assailing the order of supersessession dated
-

2. The respondents submitted its written statement aﬁd
admitted that 10% of promotion are made on the basis of
seniority cum fitness in the feeder cadre with five years
of régular service. The respondehts however stated that the
applicant was not promoted since DPC did not recommend his
case for promotion to the post of Engineerinngssistant. Aé
per the written statemént the bench mark for promotion was

¢ > :
Ret good. The case of the applicant was ignored because he

was graded average. As per the written statement average

oo

. performance is not treated as adverse and therefore the

S ad :
same was not communicated to the applicant. The respondents
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also stated in the written statement that above average
performacne only entitled gf an employee to recognition and
reward of promotion. Since;the said promotion ié‘made on
the basis of .seniority cum fitness, peréons cannot be

" overlooked from promotibn unless he is found unfit. The
merit cdmes ‘into play in the matter of ‘promotion when
promotion is made on Aselection- In the instant. caée
. promotion is based on seniority ‘cum fitness.. Therefore

bdess e by (G0 ad it - '
senior person cannot be superseded, In the instant case
persons junior to the applicant hav;\been promoted on the
basis of their bench mark as good. The applicant could not
have been supersedea on the only 'ground of average
grading. |
3. Fof the ’éforeﬁentioned reasons the respondents are
ordered to reconsider the case of the applicant for
pfomotionvto the post of Engineering Assistant against the
'10% quota on seniority cuﬁ fitness basis.
4. in -the 1light of the observations made above the
respondents are directed t§ coﬁplete the aformentioned
exercise within six weeks.on’recéipt of a certifiea copy'of
this order. |

5. The application is allowed to the extent indicated

above. There shall however no order as to costs.

(D.N.CHOWDHURY )
Vice-Chairman

trd
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

‘gﬂfﬁn\Application under Section 19 of the Administrative

Tribunals Act, 1985)e

: \/ Original Application No. / § /zooﬁ

Shri Narendra Kr. Singh

Son of late B.K.Singh
Senior Technicians
Passigaht, All India Radio
Dist~- East Siang

Arunachal Pradesh

- weesApPplicant
«AND~

l. Union of Inpdia
Through the Secretary to the
Government of India
Ministry of Information and
| | Broadcasting,
All India Radio and Doordarshan
New Delhi,

2. The Director General,
All India Radio,

| | ' New Delhi,

3. Director General,
Doordarshan, Mandi House,

New Delhi,

X, KRAREXERGERRRRARZY
. : . Contd...

Narepdra Wernar "V”Vf/(
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4, Chief Entineer (EZ), \uﬁ Gu - o

Prasar Bharati & Television
Broad Casting Corporation ©f India
ﬁkashvani Bhavan, Eden Garde,

Calcutta

5. Shri Ram Naresh Singh
Engineering Assistant,
Prasar Bharati & Television
Doordarshan Kendra,

Patna

6. Shri Abdul Kayum Laskar
Engineering Assistant
Low Power Television Centre
Prasar Bharati & Television

Haflong, Assam

7. Shri Binod Kumar Singh
. Engineering Assistant,
All India Radio,
Doordarshan Kendra,
Low Power Television Centre
Laktaisarai, Pist. Munger,

Bihar

DETAILS OFf/f THE APPLICATION

1, Particulars of order against which this applicaé
tion is made.

This application is made for non-consideration
of promotion to the post of Engineering Assistant and

also against the impugned order of promotion issued

contdg L 2

wﬁubvzwvc/rn‘ﬁﬁuﬂ7ﬂg7’éaﬁ§”49'

e
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under office order bearing 1;%EE£:§9iﬂ1j27)/99:5

dated 12.4.2000 whereby juniors of the applicant have
been promoted to the post of Engineering Assistant

and also praying for a direction to the respondents to
promote the applicant to the post of 8smimwx Engineering
Agssistant against 10% seniority cum fitness quota of
Engineering aAsgistant with all consequential service
benefits including seniority at least from the date of

promotion of his juniors i.e. private respondents No.

5,6 and 7,

2. Jurisdiction of the Tribunal

The applicant declares that the subject matter
of the application is within the jurisdiction of this
Hon'ble Tribunal.,.

3. Limitation :

The applicant further declares that the appli-
cation is within the limitation prescribed under Section

of the Administrative Tribgfials aAct, 1985,

4. Facts of the Case,
4,1 That the applicant is a citizen of India and

as such, he is entitled to all the rights and protections,

privileges as guaranteed under the Constitution of India.,

4,2 That your applicant was initially appointed
as Technician on 12.5,1986 under All India Radio,

Bhagapur, Bihar. Thereafter he was promoted to the post

of Senior Technician vide office order issued under

Contd,..

Nayendra tusmar "f’;‘%
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letter No. 1(21)/90-5 dated S.Qkiggé;gggrein’fhe name
of the applicant at serial No. 11 in the promotion order
but unfortunately the applicant could not join in the
promotional post of Senior ‘echnicial as because at the
relevant time hwax he was piaced under suspension followe
ing an alleged implication in a criminal case. It is
relevant to mention here that the criminal proceeding
was instituted under Section 302/34 IPC alongwith other
and the said case was registered as Session Trial Case
No. 594/90 before the Additional Session Judge,
Bhagalpur in connection with Bhagalpur G.R. case No.
2777/89. However the applicant was altimately acquitted
by the learned 3rd Additional Session Judge, Bhagalpur
vide it-s judgement and order dated 18.7.91 passe in
Session Trial Case No. 594/90 (G. R. Case No. 2777/8%9)
State Vs. Basisthan Narayan Singh & Ors). However the
applicant thereafter repeatedly approached before the
authorities to promote him to the post of Senior
Technicians in terms of the promotion order dated 5.3,90
referred to above. But the applicant was ultimately
promoted to the post of Senior Technicians in the:
Eastern Region following the order of the Chief Engineer,
( EZ) of All India Radio and Television, Calcutta vide
his letter No. 1(21)/92-3 dated 29.1.93. In the said
order it is stated that on the recommendation of the
DPC the applicant alongwith others have been appointed
on promotion as Senior Technician. The name of the
applicant is figured at'serial No.1l of the saia promotion

order., The applicant vide promotion order dated 29,1,93

posted at AIR, Passighat. The applicant accordingly joined
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at Passighat to the promotional post in the month of
May 1993 and since then he is working in the said
promotional post of Senior Technician in All India Radio,
Passighat in the State of Arunachal Pradesh.

The applicant urged to produce the compy of the
judgement and order dated 18.7.1991 passed in Session
Trial case No. 594/90 (G.R. Case No. 2777/89) by the kExxm

Learned 3rd Additionaleudge at the time of hearing.

Copy of the promotion order dated 5.3.90 and

29,1.1993 are annexed hereto as Annexures-1 & 2

respectively.

4,3 That your applicant after his acquittal from the
criminal proceedings instituted against him through
G, R, case No. 2777/89, Session Trial Case No. 594/90
(State Vs. Basistha Narain Singh and Ors repeatedly
approached the authorities for treating the period of
suspension as on duty and also for grant of all conse-
quéntial service benefits but being highly disappointed
o and dissatisfied with the in action of the respondents

the applicant in the compelling circumstances approached

the Hon'ble Central Administrative Tribunal, Patna
Bench, Patna through 0.A. No. 615/93 (N.K.Singh Vs.
Union of India & Ors.). In the said O.A. the applicant
inter alia prayed for a direction upon the respondents
to pay him full pay and allowances for the suspension
period i.e. from 25.1.1989 to 24.6,1992 and treat thase
period as on duty for all other purposes of the serviée
with all consequential service benefits. However the

said OA was decided on 30.9,1994 with the following

Observations

Contd. ...

Narendre Keemar J;%%
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"24, The fact that the resp ndentaﬁﬁ

A
the view that only minor penalty \of €ensure was
deserved by the applicant on the charges arising
from the incideht, shows that had the applicant

been not helplessly prosecuted in the criminal

case ending in his acguittal, he would not have

been put under suspension and there would have

been no scope for disputing his entitlement to

full salary and allowances throughout. The finding
of the criminal court in relation to the applicant
and the result of acquittal of the applicant clearly
show that his proseqution was not Jjustified and
consequently the suspension of the applicant on
account of his prosecution was of necessity a

formal requirement of the rule in the background

of the facts and circumstances of this case,

25, Having heard the learned counsel for the
parties and having carefully considered the
submissions of the learned counsel, the relevant
rules and the material on record, I have come to
the conclusion that this applicatibn must be
allowed., The impugned memo dated 1.9, 92 (Annexure
A/7 to the application) being not in accordance
with the law, is liable to be quashed and is
hereby quashed. The respondents are directed to
consider and decide the claim of the applicant to
Pay and allowances during the entire period of
suspension on the basis of F.R, 54-B and to pass
r'easoned order within a period of three months from
the date of Teceipt of a copy of this order,

26, There shall be no order as to

IR LY

COstg, "

Contd, .,
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Zn view of the above judgement and order dated
30.,9.1994 the applicant is entitled all conseqguential.
service benefits including the benefit of promotion
to the cadre of Eggineering Assistant with all consequ=-

ential benefits.

A copy of the judgement and order dated 30.9.94

referred to above is annexed hereto as Annexure=3,

4.4 That the applicant begs to state that he has
approached the authorities on several occasions for
correct fixation of his seniority and also for grant of
promotional benefit as he was excluded from the criminal
charges levelled against him through G, R. case No.
2777/89 and G.R. case No. 594/90, but the authorities
remained silent on the question of fixation of seniority
and grant of promotional benefit which was denied to the
applicant due to his implication in the criminal procee-
ding. However, although he has joined to the promotional
post of Senior Technicidn in May 1993 following the
promotion order dated 29,1.1993 but the fact remained
that he waw declared selected by the DPC for promotion
to the post of Senior Technician vide order dated 5.3,90,
But unfoftunately at the relevant point of time he was
placed under suspension as a result he could not avail
the promotional benefit granted vide order dated 5.3.90,
although subsequently he had approached before the
authority for extension of the benefit of promotion to
the post of Senior Technician which was granted to the
applicant by order dated 5.3.1990.

But no action was

taken by the authority, Surprisingly vide memorandum

issued under letter bearing No., 1(27)/94-S dateg 12,1,95

wh ’ iori
ereby Séniority list of Senior Technician in th
e



eastern zone of All India Radio and\lelevision has been
published as on 31.3.1994., In the said memorandum

dated 12.1.1995 it was stated that if there is any
discrepancies/error/ommission RAXBAXXIXXXELYE the same
may be brought té the notice of the authorities not
later than 31.1.1995 otherwise it would be presumed
that the seniority as per attached list is correct,

In this connection it is stated that the applicant has
been wrongly placed in the saigd seniority list at
serial No. 248 treating the date of joining to the post
of Senior Technicion as on 30.5,1993, However the said
memoradum dated 12.1.1995 in fact received by the
headquarter office on £,2.1995 and thereafter the same
was brought to the notice to the techniciah working

in subordinate office in the Deputy Director General

of All India Radion and Television, Guwahati, The
applicant immediately on reéeipt of the said impugned
seniority list issued under memorandum dated 12.1.1995
submitted representation dated 24,2,1995 addressed to
the Chief Engineer, Eastern Zone of All India RadiofZ
and television, Clacutta Rointing out the discrepancies
in the seniority list, It is stated by the applicant
that he was promoted to the post of senior technicion
vide order dated 54341990 but at the relevant time he
was placed under Suspension with effect from 25,12,1989
following the detention in bolice custody for more thah
48 hours and the said suspension order wWas subsequently
revoked vide order dated 24,6492 and the applicant was
acquitted from the crimingl charges by the learned

Additional Session Judge, Bhagalpur, It is further stated

in the saig T'epresentation that he haé also approached

Naresndra Kevmar J’%(
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the Hon'ple Patna Bench of the Central Administrative

| . ST, .
'Tribunal praying interalia for treating the period of

.suspension as on duty and the said period was subsequ-

| <o . .
ently treated as on duty and the authorities paid full

Pay and allowances vide order dated 5.1.1995, It is
relevant to mention here that while the promotion order
was issued on 5.3.1990 he could not join to his promotion-
al post as because he was placed under the suspension

at the relevant time. Hwever it is also stated that

he was again promoted as senior technicieh vide order
dated 29,1.1993 and joined at All India Radio, Passighat
as Senior Technicion on 30.5.1993 and also prayed for
restoration of his seniority to the Post of senior
technicien which he hag lost during the period of
suspension. He has categorically pointed that in the
promotion order dated 5.3.1990 the applicant was ranked
Just above Shri Ram Naresh Singh, Senior Technician
whereas in the seniority list dated 12.1.,1995 said

Shri Ram Naresh Singh is placed at serial No. 94 and

the name of the applicant has been placed at serial

No. 248, He has also stated that he is no way responsible
for the circumstances which leads to his suspension and

the same was later On revoked with fuljl benefitg treating

the period of Suspension as on duty. It is further xxuxaxn

T'equested that his original seniority may kindly be

respored bPlacéng him above Shri Ram Naresh Singh, Senior

i - . .
echnician., The applicant agaln vide his T'epresentation

dated &,5,1995 addressed to the Chief Engineer, eastern

zone, All India Radio ang Television, Calcutta equested

for Testoration of his Seniority with Teference to the

memorandum dateqd 12.1,1995, Similarly on 25,7,1995 he h
o /o e as

Nrertl ey iigd
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also xkakeE® requested the Station E g}géér’S%;All India
Radio, Passighat for forwarding of his representation
for restoration of seniority. The respondents after
receipt of the representation from the applicant for
restoration of his seniority considered the same and
restored his seniority postiion as prayed by the applicant
It weuld be evident from the memorandum issued under
letter No. 1(23)/95-S dated 23.6.95 whereby the applicant
has been placed at serial No. 40 in the eligibility of
list of Senior Technicial for promotion to the post of
Senior Technicial Grade I as on 1.10.1994 in the east

zone on the basis of the seniority cum fitness., The
applicant is placed just above Shri Ram Naresh Singh

as requested by him through Tepresentations regerred to

above,

Copy of the seniority list of Technician published
as on 31.3,1994 through memorandum dated 12.1,1995

r'epresentations dated 24,2,1995, 8.5.,95 and

25.7.95 and memorandum dated 23,6, 95 are annexed

as Annexures=-4,5,6,7 and © respectively,

4,5 That it is stated that the applicant while working
as Senior Technicial in All India Radio, Passighat he is
being harassed by the then Station Engineer, Shri N.Saha
and the applicant submitted“representation to the Chief
Engineer of All India and Television through letter dated

24,10,1997 ang 22.24.199€ pbut no action was taken on the

basis of the said Tepresentations,

4,6 That your applicant begs to state that the Chief

Engineer, Eaxtern Zone, a1j India

Naresdra #oipra, J"N% '
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Oof Engineering Assistant in the Ea§t/;éﬁg/;n the
basis of seniority cum fitness in 10% quota through
letter bearing No. 1(27)/99-5 Qateqd 11.11.99, In the
said eligibility list the name of the applicant'has
been figured at serial No. 10 i.e. just above Ram
Naresh Shkhngh and Abgul Kayam Laskar and also Binod
Kumar Singh, It is relevant tc mention here that the
respondents No.5, 6,7, have been placed ‘at serial Nos.

11,12, and 13 of the said eligibility list,

A copy of the Memorandum dated 11.11, 99 is

annexed as Annexure-9,

4,7 That most surprisingly spromotion order has been
issued by the Chief Engineer, Eastern Zone, All India
Radio and Doordarshan, Calcutta vide letter No, 1(27)/99
=S dated %gx%gx 1e.2,.2000 whereby twenty Senior Technjie
cians have been promoted to the post of Engineering

Assistant including 12 Juniors of the applicant i.e,

from serial Nos, 9 to 20 who are Juniors to the pPresent

applicant have been promoted by the impugned order of

MNarenclra Kewnar «F/’N%
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against his ACR. Therefore there i¥ no reason to
exclude the name of the applicant from the order of
promotion to the post of Engineering Assistant. As
such the Hon'ble Tribunal be pleased to direct the
respondents to Review the case of the applicant for
promotion to the poét of Engineering Agsistant and
further be pleased to direct the respondents to
promote the applicant to the said post at least from
the date of prométion granted to the respondent Nos.
5,6 and 7. It is relevant to mention here that out
of 12 juniors who were promoted to the Post of Engineer-
ing Assistant vide impugned order dated 18.4.2000
only immediate three juniors namely respondent nos,
5.,6 and 7 have been impleaded_as party respondents
in this application and the same will safeguard the
interest of the other Juniors who have been promoted

vide impugned order dated 1€.4,2000.

A copy of the impugned promotion order dated

18.4.2000 is annexed as Annexure-10,

4,8 That your applicant immediately after receipt of
the impugned order of promotion dated 1€.4.2000 submi-
tted A tepresentationsdated 8.5,2000 and 23,6,2000
addressed to the Chief Engiheer, Eastern Zone of All

India Radio ang Doordarshan, Calcutta Praying inter
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Association of All India and Radio-efg Television
Engineering employees also requested the Chief Engineer
Eastern zone of All India Radio and Doordarshan vide
their letter dated 20.5.2000 to make.a review of the
promotion on the ground that many of the juniors

bye passed while the order of promotion has been issued
for the post of Engineering Assistant. But unfortunately
no action has been taken by the respondents on the basis
of the representation submitted by the applicant as well
as by the recognised Association of All Indis Radio ang
Television Engineering employees, In the compelling
circumstances the applicant finding no other alternative
approaching the Hon'ble Tribunal for redressal of his

grievances,

Copy of the representation dated €.5.2000,

23.6.2000 and letter dated 20.5.2000 are annexed

as Annexures 11,12 and 13 respectively,

4,9 That it is stated that the applicant is being
discriminated subject to unfair treatment in the departe
ment particularly in the matter of promection as such
exclusion of the name of the applicant from the 1ist of
promotioh is highly arbitrary, unfair and the same is
violative of Articles 14 and 16 of the Constitution
particularly when there is no adverse communication is

made to the applicant even in the form of advise,

4.10

Naren cdrg [wmar Srna



to the post of Engineering Assistant with retrospective
effect at least from the date of pfomotion of his

juniors by holding review D.P.C.

4,10 That this application is made benafide and for

the cause of justice,

5 Grounds for relief(s) with legal provisionsg.

5.1 For that the applicant has been discriminated
in the matter of promotion to the post of Engi-
neering Assistant when large number of juniors
including the respondent nos. 5,6, and 7 have
been promoted to the post of Engineering Assis-

tant vide impugned order dated 18.4.2000.

5.2 ‘ For that the MamxxsExt%e applicant has been
| discriminated in the matter of promotion to
the post of Engineering Assistant while his
juniors have bbken considered for promotion but
the name of the applicant has not been taken
place without any reason and there is no adverse
remark against the name of the applicant in his

ACR

5.3 For that the name of the applicant has been
placed at serial No. 10 in the eligibility list
of Senior Techniciah for promotion to the post
of Engineering Assistant against the 10% quota
vide order dated 11.11.1999 therefore emclusion
of the name of the applicant from the order of

promotion particularly when there 1s no adverse

communication in the ACR, as such the denial of

promotion to the arplicant is violative of Article

14 and 16 of the Constitution.

Naremcra Karnar J’x}tg/
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504 For that the applicant submitted representations

for redresadl of his grievances before the

competent authority but to no result.

6. Details of remedies exhausted,

That the applicant states that he has no other
alternative and other efficaciéus remedy than to file
this application. Representations through proper channel
were submitted by the applicant but no action has yvet

been taken by the respondents.

Te Matter not previously filed or pending before

any other court or Tribunal,

The applicant further declares that he had
not previously filed any application, writ petition or
suit regarding the matter in respect of which this
application has been made, before any other Court or
any other authority or any other Bench of the Tribunal
nor any such application, writ petition or suit is

pending before any of them,

e. Reliefs sought for

Under the facts and circumstances of the case
the applicants prays that Your Lordships would be
bPleased to issue notice to the respondents to show cause
as to why the reliefs sought for by the applicant shall
not be granted, call for the records of the case and on
perusal of the records and after hearing the Parties on

the cause or causes that may be shown, be Pleased to

grant the following reliefs s

.

8.1 That the respondent be directed td

bromoted the applicant by holding Review Dpc

Contd, ,

Norendra Zuomar oy
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to the post of Engineering Assistant with-—
k3 l " / !

retrospective effect at least Ffrom the date of

promotion of his juniors i.e. respondent nos. 5,

6 and 7 with all conseguential service benefitsg

including seniority and monetary benefits.

8.2 That the respondents be directed to include
the name of the applicant in the impugned order
of promotion dated 18.4.2000 by modifying the

order in terms of prayer No.1l.
.3 Costs of the Application,

8.4 Any other relief/reliefs to which the applicants
are entitled to under the facts and circumstances
of the case and as may be deemed fit and proper

by this Hon'ble Tribunal.

9, Interim Reliefs praved for s

9.1 Pending disposal of this application, an obser=
vation shall be made that pendency of the application
shall not be a bar for the respondents to grant the
benefit of promotion to the applicant by the respondents,
MOr so in view of the Section 19(4) of the Administrative
Tribunals Act. The applicant further prays that the

instant applicafion be disposed of expeditiously.

100 .ooooo;oo..o.

This application has been filed through Advocate,

11.  Particulars of I.P.O.

i. I.P.O. No,
ii. Bate of Issue

66 77 /219
a2 /! /Qov

L 1]

[ 1Y

iii, Issued from

"

. G.F,0., Guwahati,
iv, Payable at

12. List of enclosures 3
As stated in the Index,

C.F, 0. ’ Guwahati.

O st

Narendra ?Cwmar Ji’u%
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VERIFICATION

1
\
«

I, Sri Narendra Kr. Singh, sohJof late B.K.
Singh, aged about 443 years, working as Senior Technician,
All India Radio, Passigaht, District, East Siang,
Arunachal Pradesh, applicant in the instant Original
“pplication do hereby verify and declare that the
statements made in paragraphs 1 to 4 and 6 to 12 are
true to my knowledge and those made in Paragraph 5 are
true to my legal advice which T believe to be true and

I have not suppressged any materiai fact.

4nd I sign this verification on this the ;ﬂﬁonééa
day of c@%wém ;{a——cra

Narenelra Kunayr S/'/v%

Signature



Annexure=-]

Government of India
Office of the Chief Engineer (EZ)
All India Radio & Television
‘ Calcutda

Akashvani Bhavan,
Eden Gardens
" Calcutta~700 GO1

Dated 5.3.90
No. 1(21)/90-s

ORDER

Subject : Promotion of Technicians as Senior Technicians and
transfer of Senior Technicians in the same capacity
in the Eastern Region.

On the recommendation of the Departmental promotion
committee, the following Technicians are alloted for appointe
ment on promotion as Sr., T chnicians at the station/office
noted against each 3:-

Sl.No. Name of Technicians Present Posting as Remarks
posting Sr. Techni-
cian

1 Shri Md. Ali Imman LPTV,Dar- CE(EZ)
bhanga

" Baresh Ch. Baishya AIR,Guwahati DDK,Kohima
" Raj Kr. Thakur LPTV, Jamshed- LPTV, Sitamari

pur
4 " Khagen Boro LPTIV, Tezpur LEPTV Tezpur Against a
vacant
. pPost,
5 " Aswini Sharma AIR,Kohima LPTV, Dhubri ‘-(dO=
6 " Monoranjan Das LPTV, Dhanbad LPTV Dhanbad Vice Sri
Sultan
transfe-
rred,
7 v V.Vasurutwo LPTV,Ukhrul AIR Shillong

€ " s.Ganguly CE (EZ), AIR, CE (Ez),AIR,

Cal, Cal, _
HPTV, Ranchi LPTV, Sasaram

DDK, Cuttakk LPTV, Joda Against a
vacant pos

9 " Guljari Chowdhury
10 " Khirod Kr. Behra

11 " Nagendra kr. Sinha AIR, Bhagal=- LPTV, Jamui

-dO=-
pur
12 f Ram Naresh Singh LPTC, Bettiah LPTV,Gopal- ~do~-
, ganj
13 " Apdul Kayal Laskar . DDK,Kohima PPC,Kohima
14 " Binod Kr. Singh DDK,Patna DK, cal,
15 jil ‘
Rajib Das LPTV,Nazira DDK, Ghy,
Contd,.,

Narendrq Kusmar ‘ﬁ)"a’}

Rt o’ A -+ Seaund -
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Against a

L 1] :

16 Ram PrakssBl Sarki AIR,Kurseong éﬁiseon newly created

g post.

17 " Debanand Barman AIR, Chaibasa,
Silchar AIR,

lg " Pazlul Hague LPTV, LPTV Shans Vice Shri M.
Shantinike-tiniketan S. Das trans-
tan ferred.,

19 " Dinesh Prasad LPTV, Jam= LPTV Against a va-

shedpur Ghatsila cant poste.

20 " Pallab Sarkar AIR, ATR, ~do-
Siliguri Kurseong

2. The following Senior Technicians are transferred in the

same capacity to the Station/Office noted against each with
immediate effect. '

Sl.No., Name of Sr.Techni- Present Transferred Remarks
cian posting to
1 Shri Pradip Kun.Roy 0/o the CE AIR Against a va-
(EZ),AIR & Calcutta cant post.
TV, Cal,.
2 " abul Kalam ~do- AIR ~do-
Calcutta
3 " Tarak Mukher jee ~-d0o=- AIR -do-
Calcutta
4 v M,S. Das TVRC, Shan- DDK Agar- Vice Sri Man-
tingketan tala tu Das promo=-
ted.
" G, Marandi DDK,Ranchi LPTC, Dumka
“ Somnath Chatter- 0/o the CE9EZ) LPTV, Against a va=-
Jee AIR & TV,Cal. Krishna- cant post.
_ nagar
7 M Akhil Kr. Das -do- AIR Purnea -do-
& " R,N.Majhi ©BS, AIR, AIR Bari- ~do~
Cuttack pada

3. The Senior Technicians mentioned in Para 2, will not be

given TA/DA, joining time, etc., as their transfer are being
made on their own reguest,

4. All the officials mentioned in para 1 will be on ‘ppaoba-

tion for a period of two years from the date of thier
appointment as Senior Technicians.

S. The orders of appointment are to be issue
respective Heads of Sta sued by the

tio ‘ i s
are allotted for promot ns/Offices where the Technicians

ire . ion as Senior Te i ¢l
intimation to thig Ooffice, chnicians, under

. . . subject to. the .
no dlSClpllnary roc . condition th

. e - . at
£ p edings are either pending or contem-

Naremdrag Kwmar a@h/f.é
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plated against any of them and their probationary period
is terminated,

6.

The respective Heads of Stations/Offices where the

Technicians concerned are working at Present are required

to intimate immediately to the concerned appointing autho-
rities wherether any disciplinary action is pending or con-

templated against them and whether probationary period of
them is terminated,

7.

In case of urgency the offer of appointment for the

post of Sr, Technician may immediately be forwarded to his
Ppresent employer, for handing over to him after ensuring
that no disciplinary proceeding is either pending or contem-
plated against him and his pProbationary period is termina-

8.

The resultant vacancies of Technician May be filled up

by direct recruitment afteg observing usual formalities,

9.

The Confgdantial Reports of the Officials concerned

should be sent immediately after their relief,

10e In case any technician refuses promotion disciplinary
action may be taken against him in accordance with instruc-
tion contained in the Director General, al1 India Radio,
New Delhi Memo No. 14/36/85-51T dated 26,2,86,

‘11. The date of Jjoining and date of relief of above officials

A

may please be intimated to this office,

Sd/= Illegible —

(R.K.RAY)
DEPUTY DIRECTOR (ENGINEERING)
For Chief Engineer ( EAST ZONE)

Copy to

1.

-~

The Heads of Station/Offices of All India R dio,Calcutta/m

Purnia/Baripada/Shillong/Kurseong/ Chaibasa?Guwahati/
Kohima/Bhagalpur/Silchar/Siliguri.

The Heads of Doordarshan Kendras, Ranchi/Agaraala/Kohima/
Calcutta/ Guwahati/Cuttack/Patna/Muzaffarpur. -

The Station Engineers, Maintenance Centres,

Doordarshan,
Bardhaman/Jamshedpur/Tezpu:/Purnea/Dimapur.

The Station Engineers,

: High Power Transmitters, Televi-
sion, Ranchi/Agartala.

The Heag of station, P.P,C,, Kohima.

The Assistant Engineers, Lower Power

gilZViiion' Shantiniketan/Dumka/Kris
ubri Dhanbad/Sasaram/deq/Jamui Gop: i
Darbhang@/ Jamshedpu:/uk / palgénh/GhatSilg/

Section (Sri A.K. Roy,

- S .
I) Contidents .Sharm

CG-L/Accounts
eéntial Celﬁ

Sﬁggjilal & A,

la
( i SoKQDaS
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Copy also to :

1.

2.

3.

Se

6.

The Director General, All India Radio, SI V Section,
New De lhio

The Director General, Doordarshan, SII Section, Mandi
House, New Delhi,

The President, Association of Radio & Television
Engineering Employees, Gole Market Post Office, Post
Box No. 422, New Delhi.

Vice-President, Association of Radio & Television
Engineering Employees, Easgt Zone, Akashvani Bhavan,
Calcutta,

The General Secretary, All India Radio, Technical .
Employees Association, Post Box No. 736, New Delhi-1,

®he Zonal Secretary, All India Technical Employees

Association, Golf Green, Doordarshan Bhavan, Calcutta

45,

Shri A.K.Haldar, PA to H.OO. 0/o CE(EZ), AIR & TV,
Calcutta.

Sd/- Illegible f
for Chief Engineer (EZ) e
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Annexure-2

GOVERNMENT OF INDIA
OFFICE OF THE CHIEF ENGINEER (EAZT ZONE)
ALL INDIA RADIO & TELEVISION
CALCUTTA

Akashvani Bhavan,
Calcutta-700 001

No.1(21)/92-s Date : January 29,1993

ORD ER

Subject : Promotion of Technicians as Senior Technicians

in the Eastern Region,

On the recommendation of the Departmental Promotion
Committee, the following Technicians are allotted for
appointment on promotion as Senior Technicians at the

station/office noted against each.

Sl. Name of Technicians Present Posted on Remarks

No. posting promotion

1 2 3 4 5

1 Shri XRXXEMXIxAXhtxx A.I.R. AIR

Narendra Kr, Singh Bhagalpur Passighat

2 8hri Md. Zamil Akhrar AIR LPTV
Bhagalpur Koraput

3 Shri S.N.Deori LPTV AIR
Dibrugarh  Passighat

4  Shri Amit Bagal CE, EZ, LPTV,
ATIR & TV Jeypore
Calc.

5 Shri Sanu Varghase AIR AI R
Gangtok Jeypore

6 Shri Kalidas Mondal CE (EZ) DDK
AIR & TV Silchar
Calcutga

7 Shri Prasanjit Chaki CE(EZ) DDk
AIR & TV, Itanagar
Calcutta

€ Shri B.R.P,Sinha LPTV LPTC
KERXEXRK Purulia
Jamshedpur

9 Shri S.B.Sur CE,EZ DDK
AIR &TV Itanagar
Calcutta.

Contd...
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1 2 3 4 5
10 Shri G.cC,Dey CE (EZ) DDK
AIR & TW Itanagar
Calcuttg
11 shei z.aA.Gazi CE (E2), HPT, AIR
AIR & TV Chinsurah
Calcutta )
12 Shri R, S.Singh LPTV DDK
Mungher Tura
13 Shri S,G.Ghosh CE (EZ) DDK
AIR & TV Shillong
Calcutta
14 Shri J,C.Naskar CE(EZ) DDK
AIR & TV Kohima
Calcutta
18 Shri A.S.Naskar CE(EZ) AIR
AIR & TV Kohima
Calcutta
16  Shri Rasamoy CE (EZ) AIR !
Purkait AIR & TV Kohima
Calcutta
17 Shri Arup ch, LPTV, Shanti- DDK
Sinha nekatan Itanagar
18 Shri c,.B. Tamang LPTC AIR Tawang,
Gangtok
19 Shri Saroj Rn. AIR AIR
Das Siliguri Imphal
20 Shri S.K.Ganguly CE (Ez) AIR
AIR & TV Shillong
Calcutta
21 Shri Alokesh -do- AIR
Sikdar Shillong
22 Shri Madhab Kanti ~do=- LPTV
Das Dhenkanoi
(Angul)
23‘ Shri Pinak Roy ~do- DDK
Shillong
24 Shri K Unnikrishnan ATIR LPTY®
Tawang Berhampore
(Orissa)

Contd...
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1 2 3 4 5
25 Shri N.C.Aich CE (EZ) DDK
ATR & TV Shillong
Calcutta
26  Shri Trinath AIR LPT
Maher Sambalpur Bhadrak
27  Shri K C Bhoi AIR LPT
' Samba lpur Puri
28  Shri A.K. Guha  LPT LT
Sambalpur Baliapal
29  Shri Ujjal Kr. LPT Shantini- LPTV
Saha ketan Contai
30 Shri S. S. Singh AIR, Imphal AIR, Imphal
31  shri R.K,Verma LPTV _DDK
Bokaro Aizawl
32  Shri Manab Pal CE(EZ), AIR
' AIR & 1V, Kohima
Calcutta
33 Shri Somenath CE(EZ),AIR & DIK
Mukhopadhyay TV, Calcutta Aizawl
34 Shri Indrajit CE (EZ) AIR
Bhattacharyya ATR & TV Kohima
Calcutta
35 Shri LPTV, DDK
Tuensang Kohima
36 Shri P, Kr. Saha AIR AIR
. Guwhati Guwahati
37 shri Arun Kumar LPTV AIR
Bokaro Purnea
3e Shri M Prasad LPTV LPTV
Rpurkela/ Jharsududa
39 Shri S Das LPTV DDK
Tuensang Silchar

Contde...
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1 3 4 5
40  Sh. G.K.Kanji CE (EZ) AIR
AIR & TV Itanagar
Calcutta
41  Sh. K.K.Sarkar CE(EZ) AIR
AIR & TV Baripada
Calcutta
42 Sh. S.K, Mishra LPTIV LPTV
" Baripada Bhanjanagar
43  Sh. Kanak Ch, LPTV AIR
Kachari Tegzu Itanagar
44 Sh. Pranjit Das DDK AIR
Guwahati Guwahati
45, Sh. Ranjit Kr. DDK AI R
Das Guwahati Guwahati
46 Shri U.P. Somasek- LPTV LPTV
haram Passighat Passighat
47  Shri Subhasis CE (EZ) AIR
Biswas AIR & TV P&amsagar
Calcutta )
48 Shri B.C. Deka DDK DDK
Guwahati Guwahati
49 Sh Porag Ch. LPTV DDK
Tanti Dibrugarh Dibrugarh
50 Shri Ch = DDK DDK
Nilamukta Singh Imphal Imphal
51 Shri Ashok Kr, LPTV AIR
Gurung Tezu Tezu
52  Sh. Sukamal CE (EZ),AIR & AIR,
Dutta TV, Calcutta  Itanagar,
53 Sh. S.R.Magumdar ~do- AIR,
Haflong
54  sh. Pranjit Pathak &IR AIR
Guwahati Guwahati

Contd...

s
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1 2 3 4 5
55 Shri Deepa Kr,. AIR AIR '
Pathak Darbhanga Belonia
56 Shri P.R.Some CE (EZ) DDK
AIR & TV Agartala
Calcutta
57 Sh. Ashis Roy LPTV AIR
Kokra jhar Nawgaon
58 Shri S, Borgo=- AIR AIR
hain Dibrugarh Dibrugarh
59  Sh. N.N.Mondal CE (EZ) AIR
AIR & TV Ajizawal
Calcutta
60 Sh M.K.Dutta CE (EZ) HRR® HPT, AIR
AIR & TV Chinsurah
Calcutta ’
61 Sh C.C,Chatterjee CE(EZ) HPTV
AIR & TV Burdwan
Calcutta
62 Sh Tamal Kanti DDK DK
Ghosh Clacutta Tura
63 Sh Salahuddin AIR AIR
Jamshedpur Kohima
64 Sh P.,K,Guha Roy CE(EZ) LPTV
AIR & TV Jhargram
Calcutta
65 Sh, Balmukund DDK DDK
Prasad Patna Aizawl
66 Sh.A,Takososang LPTV LPTV
Dimapur Ukhr4ul
67 Sh S.C.Ghosh CE(EZ) LPTV
AIR & TV Kharagpur
Calcutta

CE(EZ), AIR & TV,
Calcutta.

Contd., ..
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1 2 3 4 5
69 Sh. Tapan Das CE (EZ) CE (EZ)
AIR & TV AIR & TV
Calcutta Calcutta
70 Sh. Jadugar Maya AIR DDK
Heypore Bhubaneswar
71 Sh. Monoranjan LBTV AIR
Thakuria Jowai Guwahati
72 Sh., Promod Ra. AIR AIR
Verma Patna Patna
73 Shri Bijoy AIR AIR
Bhattacharyya Guwahati Guwahati
74 Sh. Arjun Bhoi AIR AIR
Sambalpur Cuttack
75  Sh., Balen Ch. Das CK%EZ) CE (EZ),
AIR & TV AIR & TV
Calcutta Calcutta
76 Shri Bagun Kuddda AIR AIR
Jamshedpur Ranchi
77 Sh. A.S. Debnath HPTV HPTV
Agartala Agartala
78 Sh. Ashim Guha Roy LPTV LPTV
Dimapur Krishnagar
79  Sh. L.K.Reddy LPTV DDK
Dimapur Kohima
80 Sh. Ashok Mondal HPTV HPT, AIR
Asansol Chinsurah
g1 Sh. Fabian Nongs- AIR, AIR
punt Shillong Shillong
€2 Shri Narayan LPTV, DETV
Pramanik Rourkella Purulia

Ccontd,. ..
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1 2 3 4 5
&3  sh. Bir Eh. LPTV DDK
Singh Sasaram Tura
g4 Sh. Rajeswar LPTV LPTV
Prasad Sasaram Sasaram
€5 Sh. H. Singh LPTV DDK
Siwan Aizawl
€6 Sh Raj Kumar LPTV LPTV
Siwan Joda
27  Sh. Naushad Alam LPTV LPTV
Siwan Siwan
g8 Sh. Jayanta Kr. LPTV LPTV
Ramudamu Kalimpong Dar jeeling
g9 Sh Lakhichand LPTV DDK
Paswan Forbesgan]j Kohima
90 Sh., Promod Kr. Gupta LPTV DDK
Gppalganj Ramzkk Itanagar
91 Sh., Jagdeo Ram LPTV DDK
‘ Gaya Ranchi
82 Sh Raghubir AIR AIR
Thakur Darbhanga Kohima
93 Sh. A.K.Paswan LPTV LPT
Begusarai Anrangabad
94 Sh Diwakar Kr, LPTV HPTV
Gopalganj Katihar
95  Sh. Dashrath AIR AIR
Sah Bhagalpur Itanagar
96 Sh Lenus Peter, AIR CE(EZ)
-Bara Calcutta ATl R & TV
Calcutta
ii. All the aforesaid officials will be on probation

for a period of two years from the date of

: . their inte-
ment as Benior Technicians, sppoint

Contd. ..
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iii) The orders of appointment are to be issued by the
respective Heads of Stations/Offices where the Technicians
and allotted for promotion as Senior Technicians, under
intimation to this office, subject to the condition that

'no disciplinary proceedings are either pending or contem-
. plated against any of them, their probationary periods o
are terminated and they have fulfilled required conditions

as per rule at the time of initial appointment as
Technician.

iv) The respective Heads of Stations/Offices where the
Technicians concerned are working at present are required
to intimate immediately to the concerned appointing
authorities whether any disciplinary proceedings are
pending or contemplated against them, whether their pPro=-
bationary periods are terminated and'whether'they have
fulfilled all required conditions of appointment as per
rule at the time of initial appointment of Technician,

v) In case of urgency the offer of appointment for

the post of Senior Technician may immediately be forward-
ed to his present employer, for handing over to him
after ensuing that no disciplinary proceedings are either
pending or contemplated against him, his probationary
period is terminated and
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, PATNA BENCH, PATNA.

REGISTRATICON NO. O.A. 615 of 1993.

Date of Order : 30.9994

Narendra Kumar Singh - Applicant
-versus

Union of India & Ors. - Respondents

Counsel for the Applicant = Mr. S.K.Sharma

Mr. R, Sharma

Counsel for the Respondents - Mr. Lalit Kishore
Addl, Standing Counsel

o

Coram : Hon'ble Mr. Justice R.K.Sarma, ViceeChairman.

C R DER

By this application filed unser section i9 of
the Administrative Tribunals Act, 1985, the applicant
has sought for a direction to issue to the respondents to
pay the applicant full pay and allowances for the suspen-
sion period from 25,1.1989 to 24,.6.1992 and treat this

period as duty for all other purposes of the service with -

all consequential benefits and has further sought quash- |

ing of the order dated 1.9.1992 passed by the Respondent
No.2 (Annexure-A/7 to the application) whereby the
applicant was informed that his subsistence allowance
drawn during the suspension period will remain the éame
and no additional amount will beg paid Zor the above
perio&,

2. The facts giving rise to this application briefly
stated are as follows :

‘While the applicant was working as Technician,

All India Radio, Bhagalpur, he was taken in custody by

Contd. .
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Bhagalpur Police on 25.12.1989 fn connection with the
offence u/s read with 34 I.P,C, which was alleged to
have been committed in the applicant's quarter where
his brother and to relatives were found at the time of
occurrence of the incident., At the time of the inticent
the appilicant was absent from the place of occurrence
as he was on duty in All India Radio Station at the
material time. Three accused persons including the
applicant were tried by the Additional Session Judge,
Bhagalpur, who found the other two accused persons
guilty and convidted them of the offence u/s 302 r/w
34 and sentenced them to impriosnment for life by
judgement dated 18,7.1991 and order of sentence dated

19.7.1991 passed in Sessions Trial No. 594 of 1990.

3. As regards the applicant, the Additional Sessions
Judge found that the applicant was not present at the
place of occurrence alongwith their accused bersons
and held that he is being not found there and his
Presence in fhe Radio Station on duty in inconsistent
with his guilt, Consequently, the applicant was not

found guilty and was acquitted of the offence he was

charged with,

4, The applicant was put under suspension by the
Respon-“ent No. 3 on 28.12,1989 w.e. £, 25.12,1989 on the
basis of the applicant being kept in Police custody for

a duration exceeding 48 hours. The applicant was enlarged

on bail on 3.6.1990 and was finally acquitted of the
charges by Jjudgement dated 18.7.1991, passed by the

Learned Additional Sessions Judge, Bhagalpur,

5. The applicant approached Respondent No.2, the
LY ]

Contd..,
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Station Director, A.I.R., Bhagalpur on 1.8.1991 with i
@ copy of the judgement of acquittal in his favour
passed by the Court of Additional Sessions Judge, for

allowing him to resume duty,

6. After elapse of ten months, the Respondent No. 2
issued a memo dated 2045.1992 asking explanation of
the applicant for Occurrence of 25,12,1989, The appli-

cant submitted his eXplanation on 27.,5.1992, l

7. The Respondent No.?2 passed an order (Annexure-a-5)
on 24,6,1992 revoking the order of suspension Passed
on 28,12.19€9 by the Respondent No.3. The applicant
accordingly resumed duty w.e,f. 24.6,1992,

e. It has been stated in the order (Annexure A-5)
that the suspension is being fevoked pending further
suitable departmental action as may be considered
necessary and that the period of Suspension will not

be treated as duty and may be reviewed subsequently,

if necessary,

S. On 1.9,1992 the Respondent No, 2 issued the impugned
memo (Annexure-A/?} to the application) informing the
applicant that his subsistence allowance drawn during

the suspension period will remain the same and no

of Censure only.
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10. The applicant submitted an appeal (Annexure-a/g)
to Respondent No, 1 against the order of the Respondent
No.2 dated 1.9,1992 (Annexure-a/7) but the same does

not appear to have been decided,

11, The Respondent No, 2 being the disciplinary
authority, drew broceedings against the applicant for
minor benalty and issued charge=-sheet (Annexure A/9 to

the application) on 3.12.1992 under the C.C.8. (c.C,a,)

der which
the applicant was draffed in the criminal case as CO=-

accused,

13, On receipt of the reply of the applicant dateg

1041241992 (Annexure A/10) the Respondent No,

Passed order on 14,12,1992 imposing a minor Penalty of

'Censure' (vide Annexure aA/11),

v

The Respondent No. 2
in his order dated 14.12,

Technician.
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15, The grievance of the applicant is that the
Respondent No.2 and Respondent No.1 have failed to

pass specific orders under F.R. 54 B(1) regarding the

ray and allowance to be.paid to the applicant for the
suspension period from 25.12.1989 to 24,6,1992 ending

with re-instatement with minor penalty,

l6. The relevant protion of FeRe 54-B, which in my

opinion, sheuld have engaged the attention of the
authority competent to order reinstatement forvdeciding
the amount of Pay and allowances payable to the applicant
for the period he remained under suspension,

ted below

are extrac-

(1) When a Government servant who has been
Suspended is reinstated (or would have been

as the ease may be; and

(b) Whether Or not the saig period shall be treated
S a period spent on duty.

XXXXXXXXX

1

(3) Where the authority competent to order

reinstatment ig ©f the opinion that the suspension
was wholly unsatisfied, the Government servant
shall, subject to the pro

XXXXXXXXXX

(4) In a case falling under sub-rule (3) +the

period of suspension shall be treategq as a i
Spent on duty for a1] Purposes, period

(5)  In cases Other tha

< n those fallin
fules (2) apng (3) the Government o ot paer sub-
Subject to €
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be paid such (amount not being the whole of

the pay and allowances) to which he would have
been entitled had he not been suspended, as the
competent authority may determine, after giving
notice to the Government servant of the guantum
proposed and after considering the representation,
if any, submitted by him in that connection
within such period (which in no case shall

exceed sixty days from the date on which the

notice has been served) as may be specified in the
notice,

(6) Where suspension is revoked pending fina=-
lisation of the disciplinary of the court procee-
dings, any order passed under sub-rule (1) before

the conclusion shall be reviewed on its own
motion after the conclusion of the proceedings
by the authority mentioned in sub-rule (1) who
shall make an order according to the rovisions

gf sub-rule (3) or sub-rule %5), as the case may
S

XXXXXXX

(9) The amount determined under the proviso to
sub-rule (3) or under sub-rule (5) shall not be
less than the subsistence allowance and other
allowances admissible under Rule 53,"

™

apparently, the authority competent to order revocation
of suspension and re-instatement, has not applied its

mind to the aforesaid provisions for deciding the gquestion
as to what amount is payable towards the pay and allowan-~
A\

ces to the applicant for the period he was under suspen-

sion.

11, Sub Rule 6 of F,R. 54-B provides that where

suspension ' is revoked pending finalisation of the disci=

plinary or the court proceedings, any order bassed under

sub-rule (1) before the conclusion of the proceedings

against the Government servant, shall be reviewed on its

own mohion after the conclusion of the proceedings by

the authority mentioned sub-rule (1) who shall make an

order according to the provisions of sub-rule (3) or sub-
rule (5), as the case may be,

18, .In the instant case by the order dated 24.6,1992

(Annexure—A/£) the respondent No, 2

revoked the ordervof

Contd. LN ]
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Suspension passed on 28.12,1989 and directed that the

suspension is being revoked pending further suitable

departmental action as may be considered necessary and

that the period of suspension will not be treated as duty

and may be reviewed subsequently, if BRCessary. The

disciplinary broceedings were drawn against the applicant
by issuance of charge-sheet on 3,12.1999 (Annexure A/9)
but the respondent No.2 did not await thewconclusion of
the disciplinary broceeding for Passing an order under

sub~rule 3 or sub rule 5 and instead passed the impugned

" order brematurely on 1,9.1992 (Annexure A/T) declaring

that the subsisteance allowance drawn by "the applicant

during the Suspension period will remainthe same and not

additional amount will be paid for the above period. This

order, besides being premature is also not a speaking

order with reference to F.R. 54-B,

19, In this case because of detention of the applicant

Uhder Police Custody for more than 48 hours the applicant

1991 when by the judgement of

the court of Additional Sessions Judge, Bhagalpur, the
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Tesumed duty, The applicant was, however, informed

that the suspension wag being revoked pending further

suitable departmental action as may be considered
necessary and that the period of Suspension would not

be treated as duty and may be reviewed subsequently,
if necessary,

It is apparent that the continued suspension

favour was Passed. It is also apparent that the conti~

nuance of suspension of the applicant even after the

judgement of acquittal bPassed in his favour on l.1.89

till its revocation on 24.6,1992 cannot be justified,

21, In the criminal Case it has been found that the
applicant was not present in his quarter at the time
when the

incident occurred there, The I'espondents have

also taken the view that the applicant was on duty when

the incident occurred, as is evident from Article 17T of

the charges framegd against the applicant ang the procee-

ding which endeq in minor Penalty of censure, The
applicant in the circumstances, appears to be g victim

of the circumstances where he hag been dragged in a
criminal case,
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should be applicable or its sub~-rule 5, in the circums-

tances of the case.

23, The learned counsel for the applicant has
referred to G.I. Dept. of Per. & Trg. O.M, NO. 11012/15/
€5-Est. (A) dated the 3rd December, 1985vin support of
his submission that the period of suspension should be
treated as duty if minor penalty only is imposed as the
case of the applicant who has been kept under suspension
for a long period on the accusation of serious charge
but has ultimately been awarded a minor rendlty of
censure. The concluding paragraph of the said 0.M. which
finds mention under F, R. 54-B at page 260 of Swamy's
Compilation of FRSR (Twelfth Edition~1994) has been
cited in the applicant's petition at para 4.25 and the

same reads as under

"Accordingly, where departmental proceedings
against a suspended employee for the imposition
of a major penalty finally end with the imposi-
tion of a major penalty finally end with the
imposition of a minor penalty, the suspension

can be said to be whol¥y gnjustified in terms of
FeR, 54-B and the employee concerned should,
therefore, be paid full ray and allowances for

the period of suspension by passing a suitable
order under F.R, 54-B,"

24, The fact that the respondents have taken the

view that only minor penalty of censure was deserved
by the applicant on the charges arising from the incident,
shows that had the applicant been not helplessly prose-

cuted in the criminal case ending in his accuital, he

have been no Scope for disputing his entitlement to full

salary ang allowances throughout, The finding Oof the

Criminal court ip relation to the applicant and th
: e

resul i
t of acquittal of the applicant clearly show that
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'his,prosecution was not justified and consequently
the suspension of the applicant on account of his

pProsecution was of necessity a formal requirement of

the rule in the backgpound of the faéts and circumstances

of this case,

25, Having heard the learned counsel for the parties

and having carefully considered the submissions of the
learned counsel, the relevant rules and the material
on record, I have come to the conclusion that this
application must be allowed., The impugned memo dated

1.9.1992 (Annexure A/7)Y to the application) being not

in accordance with the law, is liable to be quashed and

is bereby quashed, The responcents are directed to
consider and decide the claim of the applicant to pay

and allowances during the entire period of suspension

on the basis of F,R. 54-B and te pass reasoned order

within a period of three months from the date of receipt

of a copy of this order,

26, There shall be no order as to costs,

Sd=-

(Justice R.K, Varma)
Vice=Chairman ,
Central A ministrativ

3 e Tribunal,
Patna Bench, Patna,
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GOVERNMENT OF INDIA

OFFICE OF THE CHIEF ENGINEER (EAZT ZONE)
ALL INDIA RADIO & TELEVISION
CALCUTTA

Akashvani Bhava, 4th Floor,
Calcutta-700001

Dated 12,1.1995

MEMORANDUM

Subject : Seniority List of Senior Techinician in the

Eastern Zone of All India Radio & Television.

A Seniority list of Senior Technicians in the

Eastern Zone as on 31.3.94 has been prepared and is
enclosed herewith.

It is requested that the list may be circularted
among all concerned officials at your office/station and
their dated signatures are contained in token of their
having seen the seniority list, Errors/omissions/discrepan-

cies, if any, noticed in the seniority list by the Station/
office and also those pointed out by the concerned officials
may please be brought to the notice of this o fice not ‘
later than 31.1.95, Otherwise it will be presumed that
the seniority as per attached list is correct,

Receipt of this memorandum may please be acknowlee
dged.,

Sa/ -

(B.N.BANERJEE)
DEPUTY DIRECTOR ENGINEERING

FOR CHIEF ENGINEER (EAZT ZONE)
Copy to

1. All Heads of Station, A.I.R./HPTV/DDK/DDMC/LPTV.
24 Smt, Anindita Basu, CG-I, Administration Sectioh,
O/0 the CE( Ez), AIR & TV,”Calcutta

Copy also to

L g

1. The Director General, all India Radio, §-IV Section,
Akashvani Bhavan, New Delhi-110001, _

2, The pirector General, Doordarshan, S-IT Section,
Mandi House, Copernicus Marg, New Delhi-110001,

3. The President, Association of All Endia Radio,
Television Engineering Employees, Gole Market
Post Office, Post Box No. 422, New Delhi,

4,

?he ViceAPresident, Association of Radio & Televie-
Sion Engineer Employe

€s, Doordarshan Bh
Green, Calcutta—700045,' avan, Golf

Contd..,
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The General Secretary, All India Radio &

& Emkmyixi® Doordarshan RBxawam, ‘echnical
Employees Association, Post Box No. 736, New
Delhi-110001,

The Zonal Secretary, All India Radio & Doordar=-
shan Technical Employees Association, Doordarshan
Bhavan, Golf Green, Calcutta-700045,

S3/~ Illegible
FOR CHIEF ENGINEER (EAST ZONE)
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S.JlOr TY LIST ‘OF SELIOR TECHEICI AIS

'II ThE urSTZRL ?EC

IO 4S OF 31.3, ol

.-.--—-—-..-.-———--—-_——--—

Dgte of * Date of = - “Deteils ©of T \nether permanent Wbethe*
birth ‘entry into post held.. - or Temporary.1f -8/C or .
-7+ . .Government in. aIn/DDh _Pimt. the details ;.S/ng'

g Se*v1ce.-; : the*eof. : )

) 3. . L?‘- C 5’ - 60 ’ ? -. p

1. '.S/S'.o.v:1 Pradip RO\ Chowdhh*v 3 1. h9 , 26 h /3 B Tech.26 L, 73 . iPmt.és Teéh:w.é,f._ CE

.-./uqchcﬂlc(Ref.z Lir- o - 8r.Tech. 1.9.?7 20.10.76 agzinst
conditioning Trade). N T EA- R Patna Station _

2. Birendrz Ch. Das " 31.12.55  30.9.81 . . Tech-30.2.81(AY) Pot. as Teéch. s/c
HeS.L.C. - : LT (AN, - Sr.Tech.22.7.85 w.e.f. 1.10.83

' C Ba=i8. 3. 92 . . . :

3. Ramayéh Sirgh 28.1.46 ,,35;7;81' " Tech: 31.7.8 Temporary -
HMatric/Elecirical ; R " Sr.Tech. .11,85 : ' -
Fitter BA- A

L. Arun XKumar Pawl 26.1.55 18.12.75  Tech. 18 12.75 Pmt,as Tech.w.e.f. ;Z:f?
SF/Vlireman from . Sr. Tech.3 9 86 13.11.81 ageinst e
Fationzl Council EA~ AIR, Imphal.

5. iihir Er. Mukherjee 12,3.56  19.72.77  Tech.19.7.77. Temporary - o
S.S. /Blect.Trade o . 7. . Sr.Tech.26. 9 86

PO ) - L - EA- - . ) ,:

6. Sankar Kr. Senapatl 5.7.55 22.3.78 Tech. 22.3.78 Temporary - .
H.S. /E&ectrlclan Trzde . - ‘ Sr.Techs26.9386 o

7. Gopal Prassd-Szh - - - qiT.gp 16.10.81. Helper.16.10.81 Temporary - -

I.A./Virenan Trade

.-'--.....—-——c.—..___--——-—

Techs11.10.82

.:‘ m-

As 1 was under suspension during the issue of
your promotion n_Order No, 1(21)/90—5 dtd. 5.3.90, I

Bvom wra—m e

Sr.Tech 30,487 -

e R
‘.Cc‘cutta

whether
postead . .,
as on
1.10.23.

Remzris.

'DDK'
Silcher

; Patne

'DJK
Calcutta

"DDK
Celcutte
DDK
Calcutta

LPTY o

 Gogda

ContGeeeaeeys 2/~




Amiyd r. Mondal b -..17.§f55 ... Helper-4.5.76 Teaporary PPC
Upto Class-XI1/ = | ° S Tech.31.3.83" ' Aizawl
"Electrician.Trade.. - . Sr.Tech. 18,7 87 .
. . N - : B » . :‘q_
S.X. Kumar * . 29.3.45  10.5.83  Tech-10.5.83 Temporary LETV
Tech.16.7.83 . Confirmed as LPTV

iani Kr. Thakuri- %" © 21.5.58

Sr.Tasch.31.3.87

argecT*ng

S.7,/Electrician .. .
l":':::- ’ s -.:-..‘.:-2 E‘A—11 '1 '93 We e‘:' 30 3 89
La73ianthanra - : fo22.12.63 1% /.83;‘ fach.1h.9.83 Temporary 3T Alﬁ:
ﬂSLC/Pacsed- tlle . . ’ * - ¢ . SI‘-Tech.9<. 6’1 87 . . ’ cT Ai‘;\awl
prescribed. trade test TA=-16.1.93 . .
. i .the trade of Electrician. B
12. S N
12. 53.K, Chowdhury. - 5.2.60 25.11.83 . Tech-25.11.83 T3PeTrs - -
. : S sl seddpClaly AIR
atric/ITI(wireman)__dv S Co §£-L8Ch-30.10.87 Dibrugzrh

Sk. haja"atu‘lah o e 21.10.53

: 9.76°
.Tech-30.11.83
O 10

Helper-7.9,

- HETV

:1 S CQ/I&I ’ * . ES o =Y ...
. . . L Bnawaninatn
- - Sr Tech- 3 87 o :
Stiyam §andan Frasad Sinha 31261 rech-20.2.8Y4 Permarient ATR '
’3tri° 171 T e : Sr. Tecn-12 7 8o : .. Ranchi .
S e .*gi ' EAS . T ol ﬁ'“'L
Réme§war Hondal 6 ' . e .
i2tric/ITI in tha 1.62 §§°$e§11$'ghés Temporary jI: .
. Trade of Rlectrici el ' Lezu
Cont& L] . 3/ -
e I © s imrm= ww4ey Sem uoTSuadsns Aw sy @3

*€£6°Gc°0g uo uera;uqoel IOIU30 s
I e jeybysed ‘og e
TTv psutof 1 eo L 6Z °p3p srzo/sgz)t ON Ig:go ;ggf

_ODTA UTEOSIFUYDS S
A OUIOX.




79.

80.

81.

82‘

v
e
7
i
&
B o e e d e e e - = e = mm- =
> 2. 3..

Ic.“llr Au.."’lal" DD S 7.- 5. 61
MaAhyanik/Passed Tlectrician .
Trade from T'LL/‘\ CTVT

Sec Sznker Ram 3.17.62
}LtrLCLleze/I”I in Electricizan.
B=sanuc Kr. Kakati 1.7.04
HSLC/Trade of Electricien

B.K. Neog: 11.10.51
ESLC/Flectrician.
* Mobinudlin 4.10.60
Lcu;;C/IﬂvG“/ITI(REfT gerator

G firconditioning)’

Hamid skhtar 3.12.6L
Matric/ISC, ITI Machanic
(Electrician/Gen.Electronics).
Fagangkham Rajeswar Singh 1.3.61
PSLC/:lectr1c1an. o
Sunil Kunmer 26.2.61

Metriculate/ITI in Tlectrician.

19.4.62

X.k. Sahoo .
HSC/Wirman from ITI
Ashok Tamang T4.2.61

Madbyamik/Electrician

Nirzzlendu _)eo ’ YT &2
481.C/Passed ladhyamik ITI in
:lc LricinT Trzic

30.10.85

7.11.85

28.11.85

(4n)

,19.8,7&‘

L.1.86

6.1.86

18.1.86

1%.1.86

23.4:83

15.1,86

2.)-;""2 ’86

- e e e e e =

' Tech.30,10.85
Sr.Tech.12.3.89

Tech.7.11+85
Sr.Tech.B.9.89

 Tech.28.11.85

Sr.Tech.5.1.90

Helpers19. 8 7L
Tech.30.12.85
Sr.Tech.28.%.89

Tech.k.1.86
Sr.Tech 3;,8 89

Tech.6.1.86

r.Tech.11.2.90 .

Tech.18.1.86
Sr.Tech.28.8.8%

Tech.14.1.86
Sr.Tech.1.5.89

Helper-23.4.83 .
- Tech.24
Sr.Tech.21.12. 89

.1.86 -

. Tech.15,1.86 .
.-.Sr.Tech. 30 3.89

Tech.Zk.1.86
3r.Tech.1.11.869

Permanent

~Temporary
Temporary

Temporary

Tempcrary
Temporary

Pot. as Tech.
w.e‘f. 10'.“ 088
Tempora v

Temporary

Temporary

TemDoTrary

- e e e e e am e @ W e e e & e = -

47
e g. 2.
- CE(EZ »
Lo Celcutte
s/C LPTV
- Chezibese
- DDK
Guweahati
- LPTV
Jorhat
- DDK
R=nchi
- DDK
Muzeflarpur
S/T LPTV
: Tezu
- DDK
ipe. Muzafferpur
- _L2TV
Dhenkanal
Yy
- . EPTV -
Kurseong
- A._.L i :
Kzileszhar
fontd. . 10/~
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86.

87.

-

K. Salu Soloman

.“HSLC/Zlectrician,ITI

Surya lMath Pandey

Hatric/ITI(Electrician) ,A

F.E. Samal |
. HSC/Wireman Trade from ITI

Nokhlal Prasad

Matric/ITI in Electrician

Md. Ali Imman

Hatric/ITI(Zlectrician)

Rz jkumar Thakur
Passed Seccndary/ITI

Aswini St
ESLC

onoranjan Das - o
Secondary Zducation/

ITT flectricia
iy LeSCTTIClan.

Varingam Vashurtwo
ESLC/Electrician

-

S. Ganguly

ﬁatric?Plumbmhg Trade Course. ST
25.8.62  29.4.86-

Gulzari Chewdhury

Matric, Inter, B.A.

Trzde.

T
:

R
———

13.12.61

21.9.56

9.2.40

29.2.60
3.6.60
14.3.55
7.8.59

10.3.€3

10.10.40

(lfachanic CGensral Elecirenics).

11.2;86

s

e

6.8.84 -

: 27;#;83

| Tecn.35.1.36
o ". sr. Iech. 20-1 0089 '

Tech.11.2.86
_ST.Tech.16.2.90

Eelper-27.%.83
Tech.2k,2.86
Sr.Techg3.10.89

Tech;25.2;8h

2503086 B
1.%.86
3.4, 86
5.@.86';p7

10.4.86

Helper-6.8. 8k

Tech.1.3.86
Sr.Tech.30.5.90

Tech.25.3.836(4r)
Sr.Tech.10.4,30

Tech.1.4.86
Sr.Tech.17.5.30C

Tech.3.4.86
Sr.Tech.21.%.30
Tech.5.4.86
Sr.Tecn.11.7.3C

Tech.10.%.86 .
Sr.Tech.2%.4.90

Tech.29.4,.86
Sr.Tech. 507090

Pmt. as Tech. . -
weeofs 1.4.88 -7

T
Temporary - -* '+ -
Temporary

Pmt as Tech. -

Temporary ~ .~

Tenmporary

-

Temporary

Pmt. as Tech.
wea.fe 1.4.38

Temporary Bs

~s/C

5§/T

s/C

| Iophal - W
LRIV

... ..Deoghar
v Bhanjnag;r

FEC, DDb%

AIR

. .Fatna

' CE(EZ)
..Calcutta_

LPTV

Sitamari

~ LPETV

Dhubri

LPFTV
Dhanbad

PTTC
Imphel

=(EZ)

- Calcutia
DDK
Patna

11/~

Contd- ...



d 2. 3. . . 5. 5. 7. £. 3.
Tem Feresh Singh 23.5.02, '16f5?85i5 Tech.1£.5.86 - TemporaTy L= CLPTYV
S Mztricuwlzte/ITI in Sr.Tech.1.5.90 A , . .Gopelganj
Electrlc;ab Trade. _ _ - : I ‘ -
£bdul Keyvam Lzskar - 2C.12.65 1.7.86 Tech.1.7.86 | Teuporary | e U 4IRS
L(grbs)/IT‘-' . _ Sr.Tech.19.3.90 o Silcher
Rinod Kumar Singh B 25.2.63 - 5.7.86 _. . Tech.5.7.86 Temporary - CBS,4IR -
¥ztric/Radio & TV Mzchanic _ , "8r.Tech.31.7.90 “Fzina
Treined Irom ITI. o o ‘ - s : ' :
97. Hzjib Das 30.1.62 - 15.7.86 Tech.15.7.86 Temporary - DDX
HSLC/Passed 2 years Radio . S8r.Tech.7.5.90 : : Guwzhati
Servicing & TV Mzintenance - :
(“?eﬂ*rﬂn_nc) Course (Recopnissd
oy Govt. of Tazilnaduj. , ,
38, Ram Prasad Szarid : 5.5.63 © 23.7.86 Tech.23.7.85(E) ' Permznent ~8/C -  &IR
: ES/Ziectrician frem ITI (ED Sr.Tech.28.3.90 Kurseong
9G. Dabznand Barman 31.8.59 1.8.86 . Tech.1.8.86 Permanent S/T PPC
ESLC/Passed trade test Sr.Tech.31.8.90 - Silchar
in the trade of Electrician. , ' : : pe oo '
100.. Fezlul Hague ’ 19.1.62  13.8.86 Tech.13.8.86 Temporary = LPTV
° Madhyamik/ITI : , i Sr.Tech.2.%.90 '  Shantiniketan
f 101.  Dinesh Prasad- 7 14,61 29.8.86 Tech.29.8.86  Temporary = = . LPTV . -
L _ HSLC/ITI(Electrician) , - - Sr.Tech.27.3.90 : o Ghatsila
102. Pallab Sarkar 18463 16 9.86"( Tech.16.9.86 - Permanent = w o AIR -
. ‘ ’ ,Madhyamik{;@l Trade certificate.. .- ‘ "Sr Tech.8.5. 90"“' o - Siliguri
t. . e e e - - R . ) . . .
| 103.  Pradip Kumar Mishra . - = 1.2. 59 1 l+-85 Tech.1.4.85 .. Temporary . . — ‘= . PPC.
! : HS/;r=de of Flectrician o . 8r.Tech.30.6. 90 o P Guwahati
mAl
Conitdess 12/
' Lo e TSR TSRS
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1G8.

108,

T, ek e T -

Debasis ‘Sinha - 5 4.61
B.Sc. ITI, Electn & AI Trade Test
Sankar Prasad Dalai . 2.2.58
. BESLC/Electrician from ITT

Monecj Kr. Coakraborty 17.8.,6
HSLC/ITI(Wireman) S
Amzrendra Raj Kumar 2.10.52

H.S.L.C.

Debasis Dev

u 17'9962
HSLC/ITI/Trade .

lech.

Swaran icharya
SF/ITI/REw, MEC.

SF/ITI{Zect).

28.12.61 -

21.12.59

32;%‘853

1.7.85

22.9.86

Sr.Tech.31.5.90

- Tech.1.7.85 ,
Sr.o Techogén 6090

T
LA

Tech.fﬁ;h.85 o

Tech.22.9.86
Sr.Tech.1.6.90

Tech.29.9.86(AH)
Sr.Tech.5%.7.90

&

Tech.29.9.8 :
6-7090~_

Sr.Teach.

Tech.%,9.85

Sr.Tech.31.10.9Qv

h.9.4%.85
Tzc
Tech-6.10.86
Sr.Tech.11.3.91

Tech.7.10.86
Sr.Tach.27.2.91

Tech:12.%.85 - -

. TA: . ]

. . S - ’
R.31.10.90

S e, S ot -

- HETV

Temporary -
' “Cuttack
Permanent o - DDK -~
o ' Silchar .
Pmt. as Tech. - AIR
w.e.f. 22.9,88 -Kechima

s/c

Temporary 2T ATR
ainsurzh
Tempeorary - HET,AIR
 Coinsurzhn
Pmt. as Tech. .- AR
L7, " Cailcutta
Fermanent - CZ{ZZ)
Calcutta
Permanent - "PEC -
“Siichar
Temporar - C=(zZ)
C Calcutta
Temporary - - 4PT,AIR

. 1
Chinsurzn

Contd.... 13/-
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Annexure-5

From

N.K. Singh

Senior Technician,
All India Radio
Passighat=-791102

To

The Chief Engineer (EZ)

All India Radio & Television.
Eden Gardens,

Calcutta-700 001

(Through Proper Channel)

Sub ¢ Discrepancy in the Seniority List ~ representation
reg. |
Ref : 1. Your Memorandum No. 1(27)/94-5 dtd. 12.1.95,

3. Order Revoking suspension No. BGP-15(1)/89-90
datd. 24.6,92,

4. CE, AI R & TV, Calcutta Order No. 1(21)/92-8
dto 29. 1. 930

5. SE, AIR Bhagalpur Order No. BGP-SD/AIR/95/411
dtd. 5.1.950

Sir,
I amy kindly be permitted to submit the following
for your kind consideration and favourable disposal,

I was working as a Technician in All India Radio,
Bhagalpur since 12.5.86, T was promoted to the post of

Senior Technician and posted at LPTV Jamui vide your Order

" No. 1(21)/90-8 dated 5¢3.90, the reference of which is

cited at (2) above, Meanwhile I was suspended with effect
from 25.12.89 following detention in police custody for
more than 48 hours., The suspension was later revoked vide

SD, AIR, Bhagalpur Order No. BGP-15(1)/89-90 dated 24.6,92,
the reference of which is cit

with the order of Additional
was absolved of all charges an

ed at (3) above. In dccordance
Sessions Judge, Bhagalpur T

d was acquitted. Later in
allowing an application by me, car,

that the entire period of my suspens
on duty and Pay and allowances be pa
entire period, This was
Bhagalpur vide

Patna Bench has ordered-
ion should be treated as
id.in full for the
subsequently paid by sg, AIR

his Order No. BGP-SD/AIR/9S/411 dated 5,71,
95, the reference of which ig cited at (5) above

Contad

e 00



Annexure=5 (Contd., )

As-I was under suspendion during the issued of
promotion Order No. 1(21)/90-5 dated 5.3.90, I could not
join duty in the ﬁromoted post. I have rejoined duty as
Technician at AIR, Bhagalpur on 25.6.1992 and was promoted
as Senior Technician vide your Order No. 1(21)/92-S dtd.
29,1.1993, I joined All India Radio, Pasighat as Senior
Technician on 30.5.1993,

As my suspension was later revoked and the entire
period of suspension was treated as on duty and full pay
and allowances was paid to me for the entire period of
suspension, it is my prayer that the seniority which I
lost during the period of suspension‘may also kindly be
restored back to me. Had I not been placed under suspension,_
I would have joined as‘Senior Technician hoﬁouring your
kind brder in 1990 itself and my seniority in the grade of
Senior Technician would have been protected. Now that the
CAT, Patna Has also ordered vide its Jjudgement (the copy
of which is enclosed) that all benefits had to be resvored
back to me, I believe that the seniority in the grade of
Senior Technician is also to be restored to j
Position as a matter of routine, '

© its original

In the seniority list of Technician and also in the -
promotion list vide your Order No. 1(21)/90-s dtd.5.3.90

(copy enclosed for ready reference), I was ranked just

above Sri Ram Naresh Singh, 3Sr. Technician,

In the seniority list of. Senior Technician re
vide CE,AIR & TV,

12.1.95,

LPTV Gopalganj,
leased recently
Calcutta Memorandum No. 1(27)/94-s ata, |
the-seniority number of Sri Ram N

aresh Singh is
94 whereas my number is shown as 248,

-As I was in no Way responsible for the Circumstan-

Cces which led to My suspension and as the Same was later

revoked with full benefits treating the period of suspen~

sion as duty, it is requested that my orihginal seniority
may also kindly be restored and I ma

Y kindly be Placed just
above Sri Ram Naresh Singh, Senior Te€hnian, LPTV, Gopalganj,
Thanking you, '

Enclo : As stateg above, Yours faithfully,

S3/ -
Passighat N
25 08 (NeK.SINGH)
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Annexure-6

From

N.Ke. Singh

Senior Technician
All India Radio
Pasighat 791 102

To

The Chief Engineer (EZ)

All India Radio & Television
Eden Garden

Calcutta - 700 001

(Through Proper Channel)

Discrepancy in Seniority List,

Reminder to the earlier representation dated 24.2,.
95,

Sub

[ 13

Ref : 1. Your Memorandum No. 1(27)/94-5 4atqd. 12.01.95,

3+ Order Revoking suspension No. BGP-15 (1) /89-90,
dtd. 20.01.93,

4. CE, AIR & TV, Calcutta Order No. 1(21)/92-8
dtd. 29.01.93,

5. SE, AIR, Bhagalpur Order No. BGP-SD/AIR/95/411,
dtd. 5.01.95,

6. My earlier representation dtd. 24.2,95, S1. No.
1732-P5G-1(4)/94 -5, Cal-1, d4td. 02.03.95,

Sir,

With reference to the above subject I have
represented for reconsideration of my seniority in the
light of orders the reference of which were given from

1 to 5 and also in the light of the order of CAT,

A copy of my earlier Iepresentation is enclose
ready reference,

Patna,
d for your

It is once again requested that my representation
may kindly be considered favourably and my original

seniority may please be restored back to me,
Thanking you.,

Yours faithfully,
Pasighat :-

Sd/- 8.5. 95
dt. €.5.,95 ( NeK. SINGH )
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To

The Station Engineer,
All India Radio
Pasighat

Sub

Representation to CE (EZ), AIR & TV, Calcutta
regarding discrepancy in seniority.

Ref : CE(EZ), AIR & TV, Calcutta memorandum No. 1(21)/

Sir,

Please find attached herewith a I'epresentation
in duplicate with a list of enclosures (only one copy
of each enclosure). It is requested that this may
kindly be forearded by registered post at an early date.

Thanking you,

Yours faithfully,

Sa/-
Pasighat
25.7,95 (N.K.SINGH )
Senior Tgchnician
All India Radio, Pasighat
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Annexure«-8

GOVERNMENT OF INDIA
OFFICE OF THE CHIEF ENGINEER (EAZT ZONE)
ALl INDIA RADIO AND TELEVISION
CALCUTTA

Akashvani Bhavan, 4th Floor,
Calcutta=-700001

Dated 23.6,95
MEMORANDUM

No. 1(23)/95-8

SuB : Preparation of panel of Senior Tedhnicians Grade-II
for promotion to the post of Senior Technician

Grade - I in the Eastern Region.

A Departmental Promotion Committee will be convened
shortly for drawing up of a panel of Senior Technicians
Grade-II for promotion to the post of Senior Technician
Grade - I in the Eastern Region.

It is, therefore, requested that particulars of the
Senior Technicians Grade-IT shown in the enclosed licst may
kindly be checked up carefully with feference to relevant
records by the concerned stations and following two certifi-
cates furnished telegraphically supported by post copy or by

speed post/Telex/Fax No. 248-6524/248-2710 so as to reach this
office on or before 12.7.95 at the latest

1. Whether any disciplinary proceedings are either
pending or contemplated against any the Senior
Technicians Grade-II shown in the list enclosed,

ii,

Whether their particulars shown in the enclosed 1list
are correct,

The CRs for the period from 1.4.94 to 31.3.95 of the

Senior Technicians Grade-II mentioned in the enclosed list

may please be forwarded to this office in the revised form to

reach this office latest by 12.7.95 if not sent

already to
this office,

Further,

if the name(s) of any Senior Technician
“rade-II, joined on or before 2.10.93, in any station/office,‘
is found left out in the annexed list, the name (s) and parti-
culars (véz. date of birth, qualification, date of joining
as Technician ang Senior Technician Grade~II, whether Sc or ST
etc.) of those Senior Technicians Qrade-1I7T,

| . may be forwardeq
to this Office in the aforesaig manner

along with the two
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certificates asked for (S1 Nos. i & ii) so as to reach
this office latest by 12.7.95.

The target date may be strictly adhered to.

Sd/~ Illegible

(5.C. RUDRA)
DEPUTY DIRECTOR ENGINEERING
FOR CHIEF ENGINEER (EAZT ZONE)

Enclo : As above.
(11 Pages)



Amiya Kr. Mondal
Dinesh Kumar

ialangstar Yar

. Ranajit;Sarkar

CAmit Fomar Randy

P. Ingocha Singh.

16

30

Y R A I S B

”orgovcr the 1ncumbonts w

5.7.55 - Wecﬁ 22.3.78
_ §r.Tech.26.9.86
17.3.55 s/C Helper-h.5,76
Tech. 31.3.3
. Sr.Tech.18.7. 87
5.1.59 ' - Tecn. 27.2.8k%
Sr.Tech,jh.h.89
5}10;6 s/T Tech: 21.11.84%
Sr.Tech.18.2.89 "
25.1.60 A - Tech. 11.12.8%
' Sr.Tech. 2% 11.88
1;ib:38hA“i‘x R Tech-22 6.83
| 4 Sr.Tech.30;1O 89.
1.3.61 - Techs - 20.12. 84

Sr.Tecb.

.DTK, Calcutta

LPTV
Jamshedpur

ATR
Shillong

AIR - .
Calcutta S

DDK :
Calcptta

IPTV. - -

9.5, 89 .Dimapur -

ho h.xve




S se T

1. 2 3 o 5 ) 6 7 8
o Sr.Tech.12.7.89 = - -
12. - Zumar Da: } u9 ‘ L.7.61 S/T  Tech.14.1.85 LPTV -
- Sr.Tech.1.6.89 HMaldah-
13+ - .dul Hal 51 13.3.60 - Tech.2.3.85 CBS,AIR>
- Sr.Tech.15.8.89 Cuttack
1, —— .nzran Ch =r g3 1%.12.56 S/T Tech.18.%.85 LpTV
~ h
Sr.Tech.23.8.89 XKeonjhar
15. .. rrasad p= &3 : 1.1.81 -
16. .=z Dey 7C 19.1C.60 -
s LomathoMait 71 17.8.82 -
15 - limar Da ne 758 -




28.
29.

" 30.

31.

':kahlal Prasad

lrde

L/

¥, T Senhco &C
 Ashok Tamang - 81 .
Firmelendu Deb 82

K. Salu Soloman LT
Surya I~ath Pandey

H.K. -'._Saxpal

N
a

]
0

=

"D

L. ‘ 202.15.1.86 EPTV Xurseong -
. e F.Lec.hcjo'a9 89 ) .
- T=zh- 2%.1186 4IR,Kailashahar.
| " =.Tech-1.1189 R
1 8/T ~—n<25.1.86 - PPC,DDK,Imphal .
S _JIecb—ZO 10 89 o '
51 = =rh-11 .2, 86 . '-IETV,Deoghar
. —.Tech-16.2.90
5 - . =lper-27.4.83 DDK, Bhubaneswar :
L _ﬂ-2)+02086 . ’ ‘,_\ -
B =—.Tech~3.10. 89 = B
= .._h-25 2,84 AIR,Patna ‘ o
“t 0 =Tech-17. 11.89 :
D - -e’Der-E; 8.8% AR, Darbhanga
S ;:361 3.86 :
S ech—30 5L90 ,




. fdam Naresh Singh.

“4bdul Xayam Laskar -

bmar Singh

y)

¥

3incd

Rajib Das
FRa* Prasau Sgrkl

“abanand Barman ’

0
~3

Qa
77

£10.3.63 - s/t

,.?10 10 ho t. .—. 

.25.8. 62 ;fi s/cC.

6.9.63 . =

4

23.5.62

' 20.12.65 -

Tech-25 86(' )

Sr. Tegh-1Q 11,90
Tech-1.4.86

8r.Tech-17.5.50

Tech-3.%.86

 Sr.Tech-21.4.90

Tech-5.4%.86

‘Sr.Tech=-11.7.90

Tech-10.4:86
Sr.Tech~24.%.50

Tech—29.4.86
Sr.Tech~5.7.S0
Tecn-12.5.86
S“ Tgch-30.;n

lecﬂ 56,/ou6

.Sr.Tech- 90

T wsa

YTECh-Io7 86

Sr.Tech-15.2.5C

TECG—Dv?'Sé
Sr.Tech-37.7.30
T‘e"‘l’l-1 507‘86

. E = o~
Sr.Tsca=7.5,%C

N - 7oa~=\

ach-23.7,86{4)

Slarecn-28w3¢9

Tach=-1.8.85
Sr.Tech-31.8,80C

iLPTV, oltamarl_éftl-

“LPTV, Dhubr1

TV, Dhanbad.ﬁ' L

f.fpc;fdxmhal

*_CU(EZ,, Caluutta

DDK, ratna
. ,
AIR, P331grat
A e
: —IPTV, Copalganj
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Annexure=-9

PRASAR BHARATI
(BROADCASTING CORPORATION OF INDIA)
OFFICE OF THE CHIEF ENGINEER (EAZT SONE)
~ ALL INDIA RADIO & TELEVISION

No. 1(27)/99-5 Akashvani Bhavan,
4th Floor,
o Calcutta=-700001

Dated H 11.11.99

.

MEMORANDUM

Sub : Eligibility list of Senior Technician for promotion

to the @rade of Engineering Assistant - calling

certificates thereof,

The Deptt. Promotion Committee will be convened shortl
to draw up a panel for promotion of Senior Technicians to
the post of Engineering Agsistants against 10% quota and
accordingly a list of Senior Technician whose-cases are likely
to be considered by the DP C is enclosed,

It is requested that the relevant records in respect
Oof Senior Technician concerned in the enclosed list may
kindly be verified carefully and the following certificates

may be furnished to this office latest by 10.12.99 by SPEED
POST/TELEX/FAX. ‘

1e (i) There is no vigilance case pending or contemplated
against any of the Senior T

echnicians mentioned in the
list zmrzexr enclosed,

(ii) The Particulars as shown in the 1list
and found to be in order,

have been checked

(iii) The probationary period in tespect of Senior Technici-"
ans mentioned in the list enclosed have

been termina-
ted,

Further those Senior Technicians who have been allo-
tted on promotion as EA by this offic

¢, the intimation of thegr
Jjoining, relieving dates he

may kindly be forwarded to this office immediately, Moreover

the incumbents who have not joined so fa

T+ & refusal in wrie
ting may be obtained immediately from the concerned incumbents
nd forwared to this office for furthe

2. The Station/Office sh
the effect that those

I necessary action,
ould also subm

‘11 Senior Techn
Will complete g years

as on 01.10.99 h

sed list, “V€ not been left o

18 may kindly be treateq ag

it a certificate to
icians who have
dpproved service

ut from the enclo-

Most Immediate

.\_‘*'“_0

Sg/ - Illegible
(S.K‘ARORA)

Deputy Direct E i
for Chief Engindolfgsing
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Annexure=-9 (Contd, )

60~

All Engineering Heads of Offices/Stations of All
India Radio and Doordarshan in the East Zone.

DDA/HC (MCD/HC (D) / Sri Md. Hossain, UDC, 0O/o the
CE (EZ), AIR & TV, Calcutta,

Sri K.N,Ghosh, upc, J. Chakraborty, UDC, 0O/o CE
(EZ), AIR & TV, Calcutta.

The-Secretary, Association of Radio & Television
Engineering Employees, Doordarshan Bhavan, Cgl—95.

The Secretary, AIR & DDK Technical Employees
Association, Doordarshan Bhavan, Calcutta-95,

Sd/- Illegible
11.11.99

For Chief Engineer (E.Z.)
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Annexure-9 (Contd.,)
ﬁLIGIBLITY LIST OF SR. TECH. PROMOTION TO THE GRADE OF ENGINEERING
ASSISTANT IN THE EAZT ZONE ON THE BASIS OF SENIORITY-CUM=~FITNESS
| IN %0% QUOTA. :
‘ §
31ls Name of the Qualifica- Rank No, Cate- Date of Present.
N Senior tion in sen- gory appt. posting_
Oe Technician iority as Sr.
! list Techni-
cian
1 2 3 4 5 6 7
1 Sri S.Nath Pandey Matric 3 UR 16,2,90 LPT, Deoghar
’ ITIET o '
2/ " N,K.Samal HSC 4 UR . 03.10.89 DDK, Bhubanes-
ITIWM - wWar.
3| " Md. Ali Imman MMtric 5 UR 30.05.90 AIR, Darbhan-
: ' ITIET ga
4| " Rajkumar Thakur SF, ITI 6 UR 10.04,90 LPT, Sitamari
5/ " Aswini Sharma () mELC 7 UR 17.05.90 LPT, Dhubri
61 " Monoranjan Das SF, ITI e SC 21.04,90 LPT, Dhanbad -
. ELEC, o
7‘ " Vareingam Vashumwo HSLC ET 9 ST 11.07.90 PppC, Imphal
& " s.Ganguly Matric 10 UR 24.04.90 CE(EZ) Calc,
| PLUMB. TR
|
° " Gulzari Chowdhury B.A., ITI 11 SC 05.05.90 DDK, Patna
(10 " Narendra Kr.Singh) Matric 12 UR 30.05.93 AIR Pasighat
N i : ITIET B
| o
11 " Ram Naresh Singh Matric 13 UR 01.05.90 DDK Muzaffar-
| \ ' ' ITIET pur :
12 " Abdul Kayam Laskar Dy (ARTS) 14 UR 31.07.90 AIR, Silchar
| : D ITI
13 " Binod Kr. Singh Matric 15  UR 31.07.90 AIR, CBS,
; : . ITI Patna
14!" Rajib Das HSLC R&T 16 UR 07.05.,90 DDK, Guwahati
| MAIN ,
: " ") .
15 Ram Prasad Sarki : HS ITIET 17 sc 28,03.90 AIR,Kurseong
16/ W " " - Ve .
Dabanand Barman HSLC EG 18 ST 31.08.90 PPC, Silchar
17 " Faylul Haque MP :
Z ITT 9 - ‘
18." Dine niketan.
L sh Prasaq HSLC ITIEF 3¢ UR  27.03 3
. 090 LPT' GhatSila

Contg, . .
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/19 " Pallab Sarkar MP ITI 29 UR 08.08. AIR, Siliguri
-
20 " Debasis Sinha BSC 22 UR 31.05.90 DIK,Calc.
| ITIET
21 " Amarendra Raj HSLC 23 UR 01.06,90 LPT,Phulbari
© . Kumar .
22 " Bimal Ch.Mallick  HS, ITI 24 UR 06.07.90 HPT, Chinsurah
;23‘" Gopinath Majumdar SF ITI 25 UR 06,07.90 HPT, Chinsurah
24 " Debasis Das BSC ITI 26 UR 331.10.90 CE(EZ) Calc.
- NCTVT/DEE
25" smt, Ila Bardhan HS LEE 27 UR 24.10.90 CE( EZ),Calc.
26." Bebasis Dey HSLC 28 UR 31.10.90 DDK, Silchar
f ITI MECH
27 " Swapan Acharya SF/ITI 29 UR 11.03.91 CE(EZ) cCalc,
| REF MECH.
28 " Abani Kr. Gani SE/ITIET 30 UR 27.02.91  HPT,Chinsurah
29 " Pradip Karmakar HS/ITIET 31 UR 27.2.91 CE(EZ) Calc.
30 " S.K Pal SF/ITIET 32 UR 22.02.92 CE(EZ) Calec.
31 " Haru Das HS/ITI
o R & TV 33 UR 27.02.91 CE(EZ) Calc.
32‘" Partha Sankar HS/ITI 34 UR 10.06.91 HPT Chinsurah,
. Banerjee DIPET
o
33" Abhoy Kr. Mondal SF/ITI 35 UR 27,02,91 DDK, Calcutta,
34 " Tapas Kr. Sarkar MP/ITI 36 UR 27.,02,91 CE(EZ)Calc.
35." P.K.Hembran Matric 37 ST 21.06.91 AIR, Bhawani
o ITI Patna
36 " Partha Dey HS/ITI 38 UR 22.03.91  LPT,Kalimpong
i
37 " Nani Gopal Borah HSLC R&T 39 UR 04.02.91 DDK, Dibrugarh
3€ " P.K. Dut
%9 " P.K,Chakraborty ?iLchRfT 41 UR 14,02,91 PPC, Guwahati,
: Mecn.

Contd...
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40 " Homeswar Sarma BA ITI 42 UR 15.02.,91 AIR, Guwahati
43 " Martin Tirki MP ITT 43 ST 06.05.91 AIR,Ranchi
EEXKXNESHUKL AL KSKEXXFE  &&
423" S.Ravidas Matric
i ITIET 44 SC 16.02.91  LPT,Bhagalpur.
43 " W, Shullai HSLC,ITI 45 ST 11.02.91 DDK, Shillong
44 " Bimal Ch.Das HSLC 46  SC 04.03.91 DDK, Tura
. ITIET #
45, " Rang Nath Singh Matric 47 UR 06.05.91 LPT,Begusarai
¢ a :
; ITIET ‘
46 " R,D,Sarma HSLC MECH 48 UR 02.03.91 PPC,Guwahati
- R &T
47@" Aloke Kr. Dasgupta Matric 49 UR 18,02.91 HPT, Asansol
| ITIET
48." Dipankar Bajerjee HS ITT 50 UR 01.04.91  HPT,Chinsurah
49." Monoran jan Dey PU (SC) 1 UR 22.04.91  HPT,Chinsurah
; ‘Sarmah ITIET
50 Tapas Kr. Dey HSLC 52 UR 02,04.91 DDMC, Tezpur
o ITIET
51" G,Sharma HSLC Mech 53 UyR 27,03.91 DDK, Guwahati
- R &T
L
52 " Prasanta Kr.Borah INTER., 54  UR 10.05,91 HPT, Nazira
SC DIP 2
T&R '
53 T A Adani Mao HSLC ITI 55 ST 13.02.91 AIR, Kohima ’l
54 " Mrigen Kr. Das Matric ITI 56 SC 02.05.91 AIR, Jorhat
; R & TV .
55 P S.Saikia HSLC ITIET 57 ST 11,02.91 LPT,Golaghat
56 " Binod Kumar HSLC ITIET 58 UR 18,062,971 PPC, Dibrugarh
@uarah ‘ :
$8 ¥ Bhupen Gogoi HSLC ITIR® 59 UR 11,03,93 AIR, Guwahatj
i R & TV
58 " Dadidhar Hazarika HSLC ITI 60 ST 1e.02.91

PPC,Dibrugarh'f*
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PRASAR BHARATT
(BROADCASTING CORPORATION OF INDIA)
OFFICE OF THE CHIEF ENGINEER (EAST ZONE)

ALLZ INDIA RADIC & DOORDARSHAN
CALCUTTA

Akashvani Bhavan,
Calcutta=-700 001

No. 1(27)/99-s Date ! 18,04.2000

ORDER
Sub : Promotion of Sr. Technician as Engineering Assistant
in the Eastern Zone. ,
On tecommendation of DPC, the following Sr. Technicians
are hereby allotted on promotion as Engineering Assistant at
Stations/Offices shown against their names., The promotion will

be effective from the date of their joining at the assigned
station.

S1. Name of Sr. Tech Present poste= Posted on promotion Rema

No. ing as Sr. as EA to rks

: TeCho l

1 Suryanath Pandey LPT Deoghar LPT Deoghar inp® DMC

Dhanbad
2 N.K,Samal DDK, Bhubanes- DDK Bhubaneswar Post
war ‘ shifred

from shie
llong.,

3 Ali Imman AIR Darbhan- LPT Darbhanga Vacant

ga

4 Raj Kumar Thakur LPT Sitamari LPT Bettia -do=-

S Menoragjan Das LPT Dhanbad DDMC,Hazaribagh ~-do~-
Vareingam Vashumwo DDK Imphal LPT Ukhrul ~do-
S.Ganguly CE(EZ) calc CE(EZ) cCalc.

€ Gulzari Chowdhury DDK, Patna DDK, Patna LPT Siwan
Nc\\/wc ,Cy gd'\rx . post

9 Ram Naresh Singh KXRXGBSFRELHX

DDK Muzaffarp DDK Patna Asansol
pur , Post

10 Abdul Kayam Laskar AIR Sikha IPI Haflong Vacant

post
- 11 Binod Kr.Singh AIR CBS Patna

IPI Lakhisaraj -do-

12 Ram Prasad Sarki AIRKurseong AIR Kurseong do

;ﬁ? Silchar Kailasahar DD IT -do-

//( X Contd..,.
o

13 Debanandg Barman
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. be sent £o this office immediately till the date

Copy to

. Darbhanga, Silchar,

M
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14 Fazlul Haque IPI Santi- DDK Santi- Baliapal post
niketan nigketan
15 Dinesh Prasad | IPI Ghatsila DDK, Patna Darjeeling
post
16 Pallab Sarkar AIR, Siliguri AIR, Siliguri
17 Debasis Sinha DDK Calcutta IPI Dimapur Vacant post
1€ Ameendra Rajkumar A IR Itanagar AIR Tezpur
19 Debasis Das CE(EZ) Calc. CE(EZ) calc.
20 Smt. Ila Bardhan CE(EZ) Calc, BRARZXXGxXH Kalimpong
' DDK Aantini- post

ketan
ii) The promotion orders will be handed over to the concerned
official after ensuring that no the vigilance case is either
pending or contemplated against him/them., Service Book may be

sent to the concerned station after ensuring entries of proba-
tion termination, Confirmation etc.,

(iid) Xkxmz The Sr. Technicians promoted as Engineering

Assistant should exercise their option in regard to fixation

of pay on promotion within one month from the date of promotion
as per FR 22(1) (a) (1)

iv) It may be point out that in the event of the promotionnot
being accepted by any of the official he/she will be debarred for

promotion for one year, If the feasons for declining promotion

are not accepted by the competrat authority,

promotion may be
enforced.

If promotion is till declined action may be taken for
refusal to obey the order.

The Confidential Reports of the officials concerned should

of relief.

S4q/=-
(N. SRINIVASAN)

DIRECTOR (ENGINEERING)
FOR CHIEF ENGINEER (E.Z.)

Superintending Engineer/Station Engineer,

All India Radio,
Patna, Kurseong, Siliguri,

Itanagar, Tezpur.
Superintending Engineer/

Station Engineer Doordarshan
Kendra, Bhubaneswar, Calcutta, .

Imphal, Patna,

Santiniketan, Muzaffarpur, Silchar,
jBardhaggiflggnggégiir'pDDMC' XBRx DDMC,;Dhanbad, Motiharj
: Bhagalpur‘ Baleswar' E;aygrneal Hazaribagh, Imphal, g4
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The Director General, All India Radio, SI V(A) Section,
Akashvani Bhavan, Parliament Street, New Delhi-110 011,

The Director General, All India Radio, M & C Section,
Akashvani Bhavan, Parliament Streetn New Delhi=-110001.

The Director General, Doordarshan, SIV Section, Mandi
House, Copernicus Marg, New Delhi-110 001

President ARTEE, Post Bos No. 422 New Delhi-110 001.
Vice~President ARTEE, Akashvani Bhavan, Calcutta-700 001,

General Secretary, AIR.& DD TEA Post Box No.736, New
Delhi=-110 001.

Zonal Secretary, AIR & DD TEA, Akashvani Bhavan Calcutta

CE(P)/ CE (M)/CE (IV)/DE (P)/DE (TVM/DDA/HC (Dey)/HC (Das)
o/o AIR & TV, Calcutta.

The Confidential Cell (S/Shri J.Chakraborty UDC & Sri
K.N.Ghosh DDC) o/o CE(Ez) AIR & TV, Calcut.a.

P,A.0. Doordarshan Kendra, Calcutta, The redeployment
of posts is as per authorisation of DG-Doordarshan
vide their letter No. 11/2/2000 - SIV dt. 22.3.2000.

SD/~ Illegible
For CHIEF ENGINEER (£Z)

A
-
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To

The Chief Engineer (East Zone),
All India Radio & Doordarshan,
Akashvani Bhavan,

Eden Garden,

Calcutta-7000001.

(Through Proper Channel)
Sir,

SUB : PROMOTION OF SENIOR TECHNICIANS ON 10%

SENIORITY ~ CUM -FITNESS QUOTA TO ENGINEERING
ASSISTANT.,

With the expectation of proper justice from the High
Office of the Chief Engineer (East Zone), A I R & DD, of
the sole Authority of Cadre control of this zone, I,
Narendra Kumar Singh, Senior Technician, presently posted
at AIR Pasighat, Arunachal Pradesh do hereby inform you
that in the recently published promotional order Vide No.
1(27)/99-8 dated 18th april, 2000 for the promotion of
Senior Technicians to the Cadre of Engineering Assistants

on 10% Seniority -Cum-Fitness quota, my name is not included
by your office without assigning any cause.,

For your ready reference, I am furnishing below few
details of my service career :-

i) Seniority position in the Eligibility list vide
communication No., : 1(27)/99-S dated 11.11.99 - s1,

No. -'10, Rank -~ 12. R. as Sr, Tech. 30.05,93,

Quali : Matric/ITIET.

ii) Date of joining as Technician : 12/05/1986 at AIR-
Bhagalpur,

iii) Vate of joining as Sr. Tech, 30/05/1993 at AIR,

Pasighat, Arunachal Predesh,

It is observed in the promotional list, vide order

dated 18.04.2000 under reference that next to my junior

and other are promoted as EA whereas my name ig missing,

In fact, if I am promoted, I could have ocCured the 9th

PoOsition of the list, However, the Cause is known to me

Contd,..
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why my name is omitted, because, since my service

career I am performing duties, which ever may be the
nature, with utmost sincerity and neveér been served with
any type of memo/s by My controlling authorities at any
one of the served stations,

I shall feel obliged, if you kindly personally
lookAinto’the matter and promote me ag EA with corres-
ponding seniority at the earliest SO as to get relief
from menﬁal agony which I am presently bearing I look
forward to the Justice and a communication from the High
Office of CE(EZ) at your earliest convenience,

Thanking you,

Yours faithfully,
SA/ -

Date 08.05.2000 (NARENDRA KR. SINGH)
Senior Technician,
AIR, Pasighat,
Arunachal Pradesh

Copy to

1. The Vice~President,
ARTEE, Akashvani Bhavan,
Calcutta-700 001

2. Unit Secretary, AIR,
Pasighat,
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To

The Chief Engineer (East Zone),
All India Radio & Doordarshan,
Akashvani Bhavan,

Eden Garden,

Calcutta=-700001

(Through Proper Channel)
Sir,

SUB : PROMOTION OF SENIOR TECHNICIANS OF 10%

SENICRITY -CUM -FITNESS QUOTA TO ENGINEERING
ASSISTANT.

With the expectation of proper justice from the
High Office of the Chief Engineer (East Zone), AIR & DD,

of the sole Authority of Cadre Control of this zone, I,

Narendra Kumar Singh, Senior Technician, pPresently posted

at AIR, Pasighat, Arunachal Pradesh do hereby inform you

that in the recently published promotional order vide

No. 1(27)/99-8 dated 18th April, 2000 for the promotion

of Senior Technicians to the Cadre of Engineering Assis-

tants on 10% Seniority - Cum-Fitness quota, ny name is

not included by your office without assigning any cause,

For your ready reference, I am furnishing below few

details of my service career -

i, Seniority position in# the eligibility list vide

communication No. : 1 (27)/99-3 dateqd 11.11,99-3L.

No. 10, Rank 12, R as Sr. Tech, 30.05.93, Quali Matric/
ITIET,

ii) Date of joining as Technician : 12,05.1986 at AIR
Bhagalpur.

iii) Date of joining as Sr. Tech, 30.05.1993 at AIR,

Pasighat, Arunachal Pradesh,
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Infact, if I am promoted, I could have cccured the 9th
position of the list. However, the cause is known to me
why my name is omitted, because, since my service career
I am performing duties, whichever may be the nature, with
utmost sincerity and never been served with any type of

memo/s by my controlling authorities at any one of the

served stations.,.

I shall feel obliged, if you kindly personally look
into the matter and promote me as RR EA with corresponding
seniority at the earliest so as to get relief from mental
agony which I am presently bearing I look forward to the
Justice and a communication from the High Office of CE
(EZ) at your earliest convenience,

Thanking you,

Yours faithfully,

sa/-
23.6.

(NARENDRA KR. SINGH)
Senior Technician
AIR, Pasighat,
Arunachal Pradesh.

Date 23,6.2000

Copy to

1. The Vice President,
ARTEE, Akashvani Bhavan,
Calcutta=700 001.

2. Unit Secretary, AIR,
Pasighat.
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ASSOCIATION OF RADIO & TELEVISION ENGINEERING EMPLOYEES
(REGISTERED & RECOGNISED)

Central Office : POST BOX NO. 422 NEW DELHI-110 001
East Zone Office : POST BOX NO. 2713,GPO, CALCUTTA-1

Fax s (033)667-3145

Ref No. ARTEE/VP (E/2)/G-17/2k
To

The Chief Engineer (M) East Zone,
All India Radio & Doordarshan,

. Akashvani Bhavan, 5th Floor,

Calcutta=70001

Sub ¢ To remove the Bypass on promotion from Technician to

Sr. Tech. Sr. Tech to EA and EA to SEA on seniority-
cum=fitness basis.

Sir,

With due respect this is to inform you that on seniority
of the last published eligibility List of Promotion of
different cadre it has been noted by us that the following

bersons as given below have been bypassed from promotion to
the next higher grade.

Name of the Designation Present posting Seniority Rank
persons

Subash 1I. Technician LPTV :Bokaro 37
Rajabidhu Singh Technician HPTV : Imphal 59
Nolzokhotuch Technician DDK : Kohima 103
Yhene

Prabin Kakoti Technician PPC : Guwahati 118
Niranjan Boro Technician LPTV :Tezpur 119
Nokhwel Angami  Technician AIR : Kohimsa ' 125
ggg%méswini Sr.Technician DDK, Guwahati 7
Sri Narendra Kr, Sr, 7T chnician AIR, Pasighat - 12
Singh . _ = ‘

Shri B.C.Mallick Sr. Tech, HPT, Chinsurah 24
(sc)

Shri Gopalnath Sr. Tech HPT, CHinsurzah 25
Ma jumdar

Smt, Manisha Roy Engg.asstt, AIR,Assansol 1065

been informed +to the

But the most unfortunate
he information fr
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due to some adverse reporting on their Confidential
Report which is highly condensable from the part of our
association. As such we have taken information from the
berson concerned that they were never involved in any kind
of activities which goes against the CCS Rules. Further

No communication has beenmarked to the individulas either
to caution or rectify’ them, Naturally we thin the above
kind of reportings a manifestation of the vindictive
attitude of the hier officer to hamper the career of a

berson. Hence I request to your prudent chair to herational
enough to intervene on the above matters $o that a review

persons a scope to enjoy the benef
higher post.
Finally, I will request

you again to intervent on
the above mateer so that the ab
from the adverse constraing

awaited please,

Thanking you,

Sq/-

PROKASH CHAKRABORTY
Vice-President(Ez) ARTEE

Copy to

1. The Director General (by name Shri K.M.Paul, CE (D),
New Delhi,

2, The Chief Executive Officer, Broadcasting Corporation
Of India, New Delhi, '

3.

The General Secretary, ARTEE, New Delhi,

EE, AIR/HPT/LPTV/DDK
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0.4 N0« 15 OF 2001

Shri N XK. Singh
~Vo~
Union of India and others.
=And -
In the matter of
Written Statement submitted by the

respondents noe 1, 2, 3 and 4.

The respondents beg to submit written statement
as follows

1. - That with regard to para 1, the respondents beg

to state that these aré matter of records.

2 That with regard to para 2, 3 and 4.1 the

respondents beg to offer no comments.

3 That with regerd to para 4.2 and 4.3 the respon~

dents beg to offer no comments as these are matter of records.

4o That with regard to para 4., the respondents
* beg to state that in the seniority list as on 31.3.94, the

applicant is shown at S5l. No. 248, On the basis of his re=-

- presentation subsequently seniority list has been revised and

" he has before placed at Sl. No. 40, above Shri Ram Naresh Singh

in the seniority list as on 110494+ Thus his grievances have

been attended to « In the current eligibility list Annexure =3
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-
also his name has been placed at Sl No. 10 above Shri
R&. Singh.' This fact is clear from the Annexure of the
petition thwkfux itself.

5 That with regard to para 4.5, the respondents
beg to state that the allegation is false.

6o That with regard to averments made in para 4 .6,
the respondents beg to state that these are matters of record

and hence no comments.

Te ~ That with regard to para 4.7, the respondents

beg to state that the promotion order has been issued as per
findings of DPC Constituted for the purposee The petitioner‘'s
name was not recommended for promotion by the said DPC . ( The
record of the DPC, if -required by the Hon'ble Tribuﬁal. will

be produced). In this connection a photo copy of extracts

of Govt's instruction for DPC is enclosed. ( For this promotion,

the benéh mark is good, )a per Govte instruction/rules average

L

performa.nce is not treated as adverse and hencenot eommmicat’ed.
At the same time above average performance only entitles an
e TN e

official to recongnition and reward of promotion J»

e -

8, That with regard to para 4«8, the respondents
beg to state that the applicant and Association were informed
of the above position when they approached the authorities

with the grievances of non~promotion.

9. That with regard to para 4.9, the respondents
beg to state that the contentions made in this pars not admi-

tted. The procedure of promotion has been explained above.
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10. ' That with regard o para 4.10, the respondents

beg to sta‘ba that the ®Es post of Bngineering Assistant is

filled up 80% by direct recruitment, 10§ by promotion through
linited departmental competitive examination and 104 by promo=~
tion on seniority-cum=fitness basis from fesder eadre Senior

w7 W
Technician with five years regular service. |

11 That with regard to para 5, the respondents
beg to state that as explained above, this is not a fit case

for any relief.

12, That with regard to para 6, the respondents

beg to state that these are matter of record.

13, That with regard to para 7, the respondents

beg to offer no commentse.

14. ™I view of the facts and submissions made
herein above, it i3 most respectfully stated that the
applicant is not entitled for any relief. Hence, it is
most respectfully prayed thet this Hon *ble Tribunal, may

graciously be pleased to dismise the instent 0.A . with

cogt .

15. That with regard to para 9 the respondents

- beg to offer no comments.

Verification eececceoce



VERIFICATION

I, Shri S. P. Nag son of Shri S..'C. Nag aged about 59 years, |
working as Chief Engineer (Eath Zone), All India Radio & TV,.
Kolkata residihg at Flat no. 46, Central Govt. Officers’ Quarters,
‘Belvedere Estéte, Kolkata - 27 do hereby declare that the statements |
made above are true to my informz;tion and belief as verified from the
records and sign this verification on this 15" day of June 2001 at iny

office at Kﬁgvlka'ta and that I have not suppressed any material facts.

DATE :- 15.06.2001

G0

Signature of the Deponent

8.P.NAG
Chief Enginesr,
OO the Chief Enginesr {E/ZF
“"5'\_ ' All India Radio & Doordarshn

Calcutta,

Central Administrative Tribunal,
Guwabhati Bench.




